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Th/wradayy 2Ut February, 1935.

COUNCIL OF STATE.

The Council met in Jbhe CotmcU Chamber of the Council Houae at Eleyan 
of the Clock, the Honourable the President in the Chair.

QUESTIONS AND ANSWERS.

Z^iraiBAK DBOBBBS.

39. Thb H0KOUBABI4B R ai Bahadub I aAUl MATHURA PRASA1>
MEHROTRA : Do Government propose to make a full statement on the
Zanzibar Decrees in the light ofMr. Menon’s report and the meeting of the 
Emigration Committee ?

The H onoukablb K han Bahadub Mian Sib  FAZL-I-HUSAIN : Re­
presentations were made to His Majesty's Secretary of State for India on the 
lines approved by the Standing Committee on Emigration, and Mr. Menon's 
report together with certain connected papers were published in a Gazette 
oif India Extraordinary, dated tiie 28th January, 1936. We have recently 
received the views of His Majesty’s Gk)vemment on our representations and 
these are under consideration.

Rboommbndations o f  th e  Govbbnmbnt ot India on th e  R epoet o f  th e  
Jo in t Pabtjam entaby Committee.

40. The H onoubable R ai Bahaditb Lala MATHURA PRASAD 
MEHROTRA : (a) Have the Government of India sent their recommendations 
on the Joint Parliamentary Committee Report ?

{b) If the answer to part (a) in the affirmative, what have they stated 
about the reception of the Report in India ?

The H onoubable K eian Bahadub Mian Sib  FAZL-I-HUSAIN :
(a) I very much regret the Honourable Member’s question is not sufficiently 
understo^ to be answered. It is not clear what the Honourable Member 
means by recommendations, and to whom he thinks they have to go. Part (6) 
is still more difficult to follow.

I ssue of Passes to Membhbs of Local Advisoby Committbes.

41. The H onoubable K umab NRIPENDRA NARAYAN SINHA :
(a) Will Government bo pleased to state whether any circular has 
been issued in connection with the issue of free passes for the journey of the 
members of the Local Advisory Committee for Railways attending the meet­
ings of the Committee ? If so, will they lay on the table a copy of such circsular ?

(6) Is it a fact that the letters of authority to the station master 
concerned for supplying firee tickets to the members of the Local Advisory 
Committee are issued only a week before the date fixed for the meetings ?

( 233 ) A



(c) Is it a fact that if a member, for his oonvenience, requests a 
pass for the journey to be sent a few days earlier, suoh a request is 
refused ?

(d) Will Qovemment be pleased to lay aU papers in this conneotion on the 
table?

T h e  H onottrable Sir  GUTHRIE RUSSELL : (a) I am placing on 
the table a copy of the Railway Board’s letter No. 1126-T., dated 9th Decem­
ber, 1929, to the Agent, Madras and Southern Mahratta Railway, a copy of 
which was endorsed to the Agents of other Railways. No w c i^ r  on> this 
fliilijebt has been issued since then. * \

(b) Government have no information, but the practice in this respect 
may vary according to circumstances.

(c) I have not been able to trace any subh case as having been referred 
to the Railway Board.

(d) I am not quite clear what papers my Honourable Mend refers to.

23 4  COUNCIL OP STATE. [2 1 S T  F e b .  1 9 8 6 .

L e t t ic r  t o  t h e  A g e n t , M a d r a s  a n d  S o im rE B N  M a h r a t t a  R a i i .w a y , No. 1126-T»r 
DATKD New B r l h i , t h e  D b o e m b e r , 1929.* ' • ^

' ' ; ■ ' ' • t 
Js8ue o j  passes fo r  members o f  Local Advisory Committees,

I am (iirectod to refer you to the correspondence ending with the Railway Board’s 
letter No. 1125-T4, dated the 30th July, 19^9; and to say that, on teoonf^deration, tho 
B^ilway Board have decided that on State-managed Bailwaya members o f Local Ad-' 
viso]*y Committees, when travelling on businefls  connected with the Committee, ^hov^' 
travel on ordinary card tickets. These ticfcets will be issued on production of a ^ t e r  
o f authority from the A^ent, or any officer authorized by him, addressed to the station 
master of the station at which the journey commences t the Ic»tter of authority bein ;^  
forwarded by the station master to his Audit Office in support o f faifl actioti in issuinĝ  
the ticket free of charge. . >

2. I am to suggest for your consideration the adoption of a similar procedure for 
members of yoxir LoSal Advisory Committee. ,

Mubder of Cassim Mahomed Maiter in South Africa and the Posses­
SION 6f Firearms b v  Indians in Natal. '

42. The H onotjrablb Mr . IP. N. BAPftU: (a) Wfll Qovemment he 
pleased to state whether it has receiviiditttj  ̂infoihdaat1\i>n a1>otit the recent 
murder of one Cassim Mafaomed Maiter, who ow&ed a store at 
Buffelsdraai, five miles west of Venilam, in Soath Africa ?

(6) Has Government received information that there is much dis­
satisfaction among Indians in Natal with the fiidt thiEkt "the Native Afl^irs 
Department Of Natal ttihis do#n nearfy ev^ry Indian ai>p1ioati6n i6 
possess a fireaite 1 '

(c) Is the Agent taking any steps to represent the grievances of Indians 
in regard to this matter ?

The Honourable Mr . M. G. HALLETT : With your permission* 
Sir, I will answer the question on behalf of the Honourable Member in the 
iDepartment of Education, Health and Lands.

(a) Government have seen press reports of the incident referred to by 
the Honourable Member. > .

{h) and (c). The Agent of the Government of India accompani^ a depu­
tation of the Natal Indian Congress to tilie Chief Native Commissioner, The 
latto assured them that applications from Indiums for firearms would be 
sympathetically considered.



NtJMBBR OF Appeals against Aoqitittals fbom Sbssions Courts to H igh
Courts.

43. T he H o noubablb  Mr. P. N. SAPRU ; (a) Will Government be 
pleased to state the number of appals against acquittals from Sessions 
Courts to High Courts in the various Courts of India within the last 
five years ?

(6) What proportion of these appeals has succeeded f
(c) Has Government received information that there is a leehng that 

the right of appeal aga,^t acquittals should be further restricted ?

The H onourable Mr. M. G. HALLETT : (a) and (b), I would refer
my Honourable friend to the statement showing the results of appeals in 
criminal cases which he will find appended to the Report on the administra­
tion of Criminal Justice in each province, copies of which are in the Library 
of the House. Appeals from acquittals are shown separately in the state­
ment. Government have no information in regard to such appeals other 
than that contained in these statements.

(c) No.

QUESTIONS AND ANSWERS. 2 ^ 5

ELECTION OF FOUR NON-OFFICIAL MEMBERS TO THE STANDING 
COMMITTEE ON EMIGRATION.

The H onourable the PRESIDENT : I have to announce the names 
of non-ofificial Members nominated fcM* election to the Standing Committee 
on Emigration. They are :

The Honovirable Mr. Mahmood Suhrawardy.
The Honourable Mr. Bijay Kumar Basu.
The Honourable Sir Phiroze Sethtia and
The Honourable Sardar Shri Jagamiath Maharaj Pandit.

As there are four vacancies and only four candidates, I declare them to 
be duly elected.

NOMINATIONS FOR ELECTION TO THE CENTRAL ADVISORY 
COUNCIL FOR RAILWAYS.

The H onourable the PRESIDENT: The following Honourable 
Members have been nominated for election to the Central Advisory Council 
for Railways:

The Honourable Diwan Bahadur G. Narayanaswami Chetty.
The Honourable Sir David Devadoss.
The Honourable Khan Bahadur Syed Abdul Hafeez.
The Honourable Mr. Mohammad Yamin Khan.
The Honourable Saiyed Mohamed Padshah Sahib Bahadur.
The Honourable Sardar Buta Singh.
The Honourable Sardar Shri Jagannath Maharaj Pandit and 
The Honourable Mr. S. D. Gladstone.

There are eight candidates for six seats and an election will be necessary. 
I shall announce later on the date bn ŵ hich the election will take? place in 
respect of this Committee.



TfctB HoNOtTBABLE THE PRESIDENT: General dUouesion will now 
proceed on the Budget (Part I).

T he H onoubable Mb. HOSSAIN (Bihar and Orissa : Muham­
madan) : Mr. President, the budget which the Honcrarable ttite Chief Com­
missioner for Railways presented to us was a brighter budget than the past 
ones. He tried to show us that it was a kirplus budget as for ajs commercial 
lines were concerned inasmuch as there is a surplus of lls. 7 lakhs. Per­
sonally, though ftom the way in which it has been presented it might seem 
to be a surplus budget, I think in reality it is a deficit budget. If we take it 
as a commercial departoent, it is necessary that we should lollow all the rules 
of commercial houses. One of the fundamental principles of a commercial 
house is that all replacements of its existing assets must come from revenue 
and not from capital. Indian railways even in their days of prosperity did 
not follow this dictum. They always financed their renewals and replace­
ments from capital. The result is that without increasing the earning capa* 
city of the railways we are increasing the capital at charge. This results in 
undue increase, and other capit.alization and by that the net results are re­
duced. As a matter of fact if we follow strict commerciaj principles only 
the purchases of old Hnes or the building of new lines and unforeseen expendi­
ture like the expenditure due to the calamity of the earthqui^e can be financed 
from capital; all the rest should be financed from revenue account. If w» 
had followed this salutary principle the amount of money set apart for de­
preciation would have to be increased. At the present moment Government 
have adopted the principle of one-sixtieth of the capital at charge jis the con­
tribution to depreciation fund. That, Sir, ought to be augm ent if they are 
not going to make any provision for sinking fund. All the concerns usually 
make Some sort of provision for sinking fimd. Railways are in a strange 
position. Neither do they make any sinking fund provision for the Rs. 
crores of capital at charge ; they go one step further. The railway annuities 
whioh ought to be a charge on railways are being charged to geiuval revexiueB. 
If those annuities were shown in the raflway budget, reduction in the capital 
could be shown in the railway budget, and thereby a reduction would have 
resulted in the payment of interest. In the end it would have been more 
advantageous to the railways to take this refiponMbility on themselves rath^ 
than leave it on the general taxpayers.

The second feature which I find in the railway accounts is that the amount 
of sterling debts has remained stationary for all these years. They have 
adopted the principle that all the loans which are given by the Government 
should be taken as rupee loans, while as a matter of fact the Government had 
to contract sterling loans to finance railway purchases. It is undesirable 
that our rupee assbts should be more than our rupee liabilities and the ster­
ling assets are to a very great extent uncovered by any assets. This is bad 
accounting and I cannot understand wh}' even this 120 million pounds which 
are shown as sterling capital at charge have been converted at neither of 
the prevailing rates of the Gk)vemment, I mean neither have they been con­
vert^ at Itf. 4d., nor Itf. 6d. nor even at 2s, to the rupee. They have been 
oonv̂ Brted at the rates which were operative in the years in which these ioajia 
were contracted. Thejresult is it stands midway between U. 6d. and 4d-

GENERAL DISCUSSION OF THE RAILWAY BUDQET FOR 1936-36.
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Sir, I cannot understand what is the meaning of the fact that in Demand 
No. 8, sub-head 2, the management of debt charges have been shown at the 
paltry sum of Rs. 2,78,000 ? As a matter of fact, more than two-thirds of 
the Government of India loan are represented by the railways and the expendi­
ture of the Government of India on the management of debt amounts to more 
than Rs. 30 lakhs. How this small amount has been debited to the commer­
cial account is beyond our understanding, I hope the Honourable the Rail­
way Member will tell us how it has been arrived at.

Î ast year, Sir, we also tried to induce the Government to follow a line 
^ f conservatism in the purchase of new wagons. At the present moment 
the Government is going to purchase about 5,000 wagons. The j^sition, as 
far as I have been able to find from the Administration Report, is that the 
wagomi are not being utilized to the same extent as th^y were utilized in the 
year 1930 or the other years. Even in this year, Sir, there is a great deal of 
■difference between one railway and the other. For instance, for the East 
Indian Railway the actual figure for the net mileage per wagon per day is 
323, and for the Great Indian Peninsula it is 374, in Statement 24 of the Ad­
ministration Report. Still, Sit, although the Great Indian Peninsula are 
utilizing their wagons more, the purchase is more for the East Indian Rail­
way than for the Great Indian Peninsula. And they are still very much 
below their record in times of prosperity. I find, Sir, that in 1 ^ -3 0  the 
East Indian Railway wagons were being utilized at the rate of 376 net wagon 
miles per day and the Great Indian Peninsula at the rate of 428. So you 
can see. Sir, that it is lagging very much behind the maximum utility to which 
it could be put. Then, Sir, I very much regret that in all the 56 statements 
which are published in Volume II of the Administration Report there is not 
one to show how many wagons and how many locomotives and coaching 
stock was scrapped in each year. We find a bare statement in Volume I 
that 3,928 broad gauge and 1,008 metre gauge wagons have been scrapped. 
These statements, Sir, do not give the distribution in each railway. The 
statement which is published in the Administration Report, Sir, simply says 
that so much net addition or deduction has been made. That means that 
if we had a thousand new wagons and scrapped 500, the net result would be 
+500. Therefore that does not help us to tod the exact number which are 
being put in fix)m new stock and the numbers that are being scrapped each 
year. Sir, the rolling stock programme is a bit ambitious. The Pope Com­
mittee in its second sesMon recommended that more intensive use should be 
made of locomotives and the wagons should be more thoroughly worked. One 
thing which has struck me, Sir, in this connection is that from Statement 10 
of the Administration Report I find that the present position is that, although 
there are about a lakh and a half wagons in stock of the State-owned rail­
ways, the number on the lines is less. As a matter of fact, this year’s report 
shows that 5,598 or 3*7 per cent, less wagons were on the line than those 
owned by the State-owned railways. This means that those were either 
lying idle in the workshops or they were on foreign lines. However that 
might be, it is not proper that such a percentage as 3'7 should lie idle and 
still new wagons are being purchased. The replacement, Sir, at the rate 
at which we are purchasing today comes to about l/29th. That means 
that the life of a wagon is less than 30 years. It seems to be rather a 
ahort period for the life of a wagon. I wanted to see, Sir, what has been 
the programme of the railways during the years of prosperity. I saw, Sir, 
that in 1927-28 and 1928-29, both years combined, we purchased less wagons 
than this year. That shows. Sir, the ambitiousness of the programme because 
in the days of prosi>erity when we had good income we did not purchase more
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than 5,000 wagons in thê se two years. Again, Sir, in the years of depression 
troubles, I mean 1930-31 and 1931-32, in both those years combined, w© 
purchased fewer wagons than we are purchasihg this year. Now, Sir, it 
seems to me that the Government is practically embarking on an unduly 
expensive programme. A turn of the wheel, a little turn of the wheel, which 
has not been of pros[>erity, as I say, but a little less of adversity, has given 
the Gov(Miiment so much confidence that they feel tlyit no more vigilance is 
required. I think, Sir, that the economic campaign should be carried on at 
every step and all the time. Even when we are in the enjoyment of pros­
perity we should not give it up because unless wo economize in these commer­
cial concerns we do not know hpw far we can go ahead. There are a lot of 
commitments which are not disposed of in a year or twoy but take several 
years to completely wipe out, and if Government do not start being econo­
mical from the very beginning the result will be that we will be landed again 
in a morass as in previous years.

Now, Sir, 1 wish to say a few words about the recruitnient of Muslims 
in the railway service. Sir, this notification that the Government of India 
bad fixed 26 per cent, as the proportion of Muslim recruitment shows that 
ĥe Government ,as usual has fa^ed tp give to the Muslims what it professes to 

give. This notification. Sir, has hedged in even this percentage, by fixing 
it not for l̂ ptal recaruitmmt, but for direct recruitment. Now, Sir» the general 
principle in the railways and other departments of the Goyemment is that 
nearly half the posts falling vacant are filled in by promotion from the law r̂ 
grades, with the result that the Muhammadans get only 25 per cent, of that 
half, which means 12J per cent, of the general recruitment of the office. It 
may be said, Sir, that in the end in the lowest grades there will be more vaoan- 
oiea and we will get 25 per c^t. of the posts. But there too, I find there,is 
a tendency in the department to promote m ^  from the inferior grades into 
the lower grades and thereby this is not open to Muhammadans. This» Sir» 
is the first complaint, and the only way of remedying it is to fix a quota on 
the total recruitment and *debit those who are promoted from the lower grades. 
I do not say, Sk, that Government should fix a quota for promotion, ^cause 
after all promotion is made on ability, and in judging that, you can nevor 
ask that there should be communal disprimination. But as far as reoniit- 
ment goes, if Government do wish to give something, they shquld give it 
fully, or not say what they do not mean to give. In the second place, I very 
much regret that in the East Indian Railway, which serves most of our p ^  
vinces, the Government did not see fit to fix any quota for .the recruitment 
of Muhammadans. The only instruction is that the present proportion should 
be maintained. We of Central India, Sir, in which western parts of Bengal, 
the whole of Bihar and the whole of the United Provinces are included, would 
have very much welcomed if the Government had fixed a 25 per cent, quota 
in the East Indian Railway. It serves the country in which the Muhammadans 
are in no way behind the other communities who inhabit these territories.

In conclusion, I should like to say that the contentment of its employees 
and an assurance that full justice will be done are necessary if this concern 
is to work successfully. No amount of Irp sympathy can do this. Unless 
the Railway Board frame rules and regulations giving its employees the as­
surance and belief that justice will be done, this will not be a successful concern.

The H onourable  Mr . P. C. D. CHARI (Burma: General) r Sir, I rif̂ e 
to congratulate the Honourable Sir Joseph Bhore that he has be îj lucky 
enough to present us this year a hopeful budget, and wc all trust that the hopes
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entertained that in the coming years •?tfe shall have balanced budgets will be 
realized. But looking at the fignres, I find that the budget is balanced so far 
as commercial lines are concerned, leaving a surplus of Rr. 7 lakhs, but owing 
to the fact that strategic lines are also included in tiie budget for commercial 
lines, we have got a very confused state of things. The budget shows a deficit 
oTRs. 190 lakhs. The rê 'Son is that the strategic lines come in for a loss of 
Rs. 197 lakhs. This really creates confusion. This loss of Rs. 197 lakhs 
ought to be debited to the Military Department. Really speaking, it h only 
an item of military expenditure and I do not see why, year after year, in spite 
6f protests, both in this House and in the other place» the loss on strategic 
lines is taken into account in arriving at the working of commercial linen.

H ts E x c e l m n c y  t h e  COMMANDER-ik-CHIEF : May I ask the 
Honourable Member how he defines a “  strategic line ? What are strategic 
lines ? Name them.

T h e  H o n o u r a b le  M b. ??. C. D. CHARI: I have seen it in the budget 
statements. They are primarily intended for military purposes.

His Excellency t h e  COMMANDER-in-CHIEF ; Is the Northern 
Railway n o t a strategic line—̂ froni Karachi to  Peshawar I Wha/t else is it  ? 
It is my principal line of communication.

T h e  H o n o u r a b l e  M b . P. G. D. GHARI: The budget says that the loss 
on strategic lines is------

H is  E x c e l l e n c y  t h e  COMMANDER-in-CHIEF : What are they ?

T h e  H o n o u b a b l e  M b . P . C H A R I : Strategic lines are maintained 
primarily for military purposes.

H is  E x c e l l e n c y  t h e  COMMANDER-in-CHIEF : You mean, if I may 
say so, the lines on the other side of the Indus ? I will take them over 
tomorrow and I will give you one train a week to Peshawar and one to Quetta. 
That is all I want.

T h e  H o n o u r a b l e  M r . P. C. D. CHARI: It may be possible to arrive 
6»t a working arrangement that a portion of the loss on lines primarily meant 
for military purposes is borne by the Military Department. You cannot have 
a.rail way lino and make use of it only once a week. The trafl&c that offers 
may do a good deal to reduce the loss.

His E x c e l l e n c y  t h e  COMMANDER-in-CHIEF ; 1 will take them 
over tomorrow and we will see.

T h e  H o n o u r a b l e  Mr. P. C. D. CHARI: There is also one other aspect 
of this question. We find that military stores are being carried by the rad- 
ways at concession rates. The military have also other concessions, like the 
ecmcessipn given to British ranks, who are allowed to travel second class by 
paying third class fares. There are several other concessions like that. I f 
all these are taken into account, that would amount to ccnsiderable expense, 
whjph now goes a6 a debit against commercial lines, but which really oudit 
to go in as an item of expense in the military budget. That is what strikes 
me from a perusal of the papers.



T h e  H0 N0 XTBA.BUS Sir JOSEPH BHORE : I would liko to explain, 
with regard to that, that the Military Department ie a very big customer of the 
railways and consequently it is entitled to some concession.

Thb HonoxtbalBLB Mr. P. C. D. CHARI: Yea, they are entitled to 
8ome consideration, no doubt, but it does not mean tl *̂t when you have a 
big customer, you will have to make a big gift. It may be possible to arrive 
at a figure which ought to be debit^ to the Military Department. Some 
sort of favourable arrangement may be arrived at- That is what I would 
like to urge. Last year, when the question was moojied, the Honourable 3ir 
Joseph Bhore gave an assurance that the matter had been consideml 
exhaustively from all aspects and that the delay in arriving at a settlement 
was due to his pre-occupations during the budget session, and that the matter 
would be decid^ very soon by tiie departments oonowiaed. I ho^ , Sir, it 
may be possible for the Honou;rable the Commerce Member to, give us on 
idea as to what really sto.id in the Way of arriving at a favourable settle­
ment. I am sure that the Commerce Member would have fought out the 
case in the proper way. The budgetary position of the commercial lines 
ought not to be made worse by having to make ajsK>rt of indirect contribu­
tion or subsidy to the Military Department.

The HoKOTJRABUi thb PRESIDENT : If your argument is sound, why 
should not the Indian States share a portion of Uaie losses ?

The Hoî otTitABiJK Mr . P. C. D. CHARI: This may be the beginning 
o f a seriett of re-aiTangoments which are necessary and which may be taken 
in hand by the Commerce Department. The military budget can bear a 
certain amount of the expenditure. Why should they have concessions from 
this department and that in the shape of several crores and show in the military 
budget less expenditure than what is reaUy incurred ? That is my point.

The next point to which I would like to refer is the increased earnings 
from passenger traffic. We find that there been a considerable increase in 
the earnings from goods traffic, but that is not so in the caee of passenger 
traffic. The reason to my mind is not far to seeJc. In the case of the goods 
traffic motor transport does not compete very much with the railways, whereas 
in the case of passenger traffic the competition is real. The ordinary passenger 
who travels third class finds motor trMis])ort iiwe comfortable. I would 
suggest, in view of the ever-increasing competition, that the Railway Board 
would do well to seriously ponder over this and take steps to provide more 
attractive travel by rail. In the case of upper class passengers T would suggest 
certabi amenities to attract greater traffic. I would suggest heating installa- 
tioijs during the cold season, especially in Northern India, for waruiing the 
compartments, and some cooling arrangement to keep the compartments 
cool during the hot weather. I would also suggest that compartments should 
be made more dust-proof than they are today. As regards the third class, 
there is much to be desired. The present state of things is ve^  unsatisfactory, 
and any money that may be spent in improving the position will be realty 
worth while in the sense that it will give a good return. I suggest that the 
berths in the third class should be widened, and bigger and more sanitary 
lavatories should be provided and the compartments should be fitted with 
fans. I would impress upon the Railway Administration the necessity of 
carrying out these reforms not merely in the interests of the travelliM public 
but primarily in the interests of the Railway Administration itself. It U
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Tieceesary for them to take note of tjjie seriouB co^lpetition between the railways 
^tid mfotor transi>ort and it wottW tie a very good busined® proposition to make 
railway travel more attractive and comfortable for the third class pae^nger 
particularly than it is today.

I would also make one or two suggestions to increase the passenger traffic* 
The reduction of fares has been tried on one railway, the North Western, and 
I hope they will adopt the same policy on other State-managed linos also. I 
would also urge the necessity of introducing concession return fares as much 
as possible. We have concessions during Christmas and Easter, and the same 
concessions may well b6 given in the case of fairs and festivals in particular 
areas.

Then coming to the question of working expenses, the Council would 
very much like to know if all the economies suggested by the Retrenchment 
Sub-Committee and the Pope Committee have been carried into effect ? I 
hope the Railway Administration will profit by the lessons they have learnt 
during these lean years pf depression. I would urge the necessity of not 
relaxing their vigilance in keeping down the expenses as much as possible, 
taking advantage of the economies they have been compelled to make during 
the depression.

I would like to refer to a few complaints which have been made against 
the Butma Railways. There is a well known rule enunciated by the Railway 
Board that in the matter of appointments axed men should be preferred. 
This rule, I understand, has hwn observed in Burma by the Agent of the 
Burma Railways more in the breach than in the observance, and I would urge 
the Railway Board to go into this matter and see that effect is given to the 
wholesome rule enunciated by them. My second complaint against the Burma 
Railways is that, because the children of domiciled Indians in Burma go by 
Indian names and wear Indian costume, their claims in the matter of appoint­
ments are overlooked and they are treated as fresh Indian emigrants. I hope 
that the railway administration in Burma will in future be impressed with the 
view that the children of domiciled Indians in Burma are entitled to the same 
oonsideration as the children of Burmans. My third complaint against the 
Burma Railways is with regard to the registered union of its employees. This 
union has over 2,000 members drawn from various departments of the railway, 
but in spite of repeated requests the Agent of the Burma Railways persists 
and is still persisting in refusing to recognize the union. In this respect 
the Burma Railways are more than half a century behind the times. The 
unions of emplo3rees all over India have been recognized by the Agents of the 
various railways concerned, and I do not see any reason why the Agent of 
the Burma Railways should not recognize this union, which has come to 
stay and which is doing really good and efficient work on behalf of the employees 
of tliat administration. I hope the Honourable the Commerce Member and 
the Railway Board will see to it that the Agent of the Burma Railways is 
called upon to recognize the Bunna Railways Union.

Then I come to th© question of the restoration of the cut in the pay of 
railways servants. I do not see the reason for this haste in restoring the cut. 
The budgetary position shows that we are having a deficit budget. Why not 
wait till we can balance the budget before restoring the cut ? There may 
be some justification for restoring the cut in the case of employees getting 
Rs. 200 and less. If it is considered necessary——

T h e  Honourable  the  PRESIDENT : Will you please conclude your 
i^marks^

OBNBRAL DISCUSSION OP THE BATLWAY BUDGET. 241



The Hpnoubablb Mb . P, €. D. CHARI: Yea, I wUl out short my 
Bpeeoh.

Thb H onourable  the PRESIDENT : Your time is up.

T h e  H okourable  Mr . P. C. D. CHARI: If I am pven two minutes 
more, Sir, I shall wind up. It is stated Jiere that they are foUowing the Govern­
ment of India in the matter of the restoration of cuts. Probal^ the budget 
of the Government of India is balanced, or it may b  ̂ a surplus budget, and 
what may be justified in the case of the restoration of cuts in the pay of the 
Government servants need not be followed here where we have a definitely 
deficit budget. "

Sir, I now come------

Th e H onourable  the  PRESIDENT : I am afraid I cannot allow 
the Honourable Member to go into a new point at this stage. He has already 
had two minutes over and above his time.

T he  H onourable  M r . P. C. D. CHARI: One sentence aucjl ^„9jon9lude. 
I take this oppOTtun;ty of voicing the emphatic protest of India agaji^t the 
establishment of the statutory railway authority practically ousting tto 
jurisdiction and control exercised by the people through the central X<egi&* 
lature. This becomes a grievous ^rong and a monstrous injury when this 
authority is sought to be established not by any Act of the central Legislature 
but by an Act of Parliament.

The Honourable Mr . MAHMOOD SUHRAWARDY (West Bengal: 
Muhammadan): Sir, when we were listening to the admirable speech of 
the Honourable! Sir Guthrie Russell it was difficult to shake off the impression 
that if his optimism had been justified in regard to earnings of railways it was 
not by any original effort on the part of the railway authorities to increase tie 
traffic but by the beneficent intervention of Providence. It is not inconoeiV’ 
able that the railway returns would have been what they have been even if the 
railway authorities had taken to the philofiophic method of taking things mgpe 
easily than they appear to have done. There has been no serious effort to 
helj) the x«tuming tide of prosperity to carry us to greater prosperity. There 
has been drastic economy, but many regard some measures economy, parti* 
cularly in departments managed by States as deepening the gloom of depres­
sion. What is needed is effort to lessen the gloom.

The Honourable the Chief Commissioner has told us that there has been no 
large increase in passenger traffic, but he has not said what efforts have been 
made to induce people to travel more than they do by railways. He tells us 
that motor transport is interfering with an increase in revenue on the railways 
from passenger traffic?. But, Sir, the truth is that in these hard times motor 
transport has come as a Godsend to the people of this country. It is cheaper 
and it has the advantage of producing more frequent services than railways. 
So far as railway revenue from passenger traffic is concerned, with all the 
goodwill in the world for the railway authorities, it would be depriving the 
poor masses in their country of a great, economic advantage to do any thing 
to deprive them of the facilities of motor transport. The fares on the railways 
oompat^ very unfavourably with fares on motor omnibuses. So far as I know 
the railways have not taken steps to compete fairly with motor transput. 
Conferences have been held to help railways to compete with motor transport,
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but if there haa baen initiated any scheme to attract more passengers to rail 
ways, Sir, I ccMifeŝ , I do not know. The railway authorities have it within 
their power so to reduce passenger fares and increase amenities for the travell­
ing public JOTi railways as to ma^e travelling by railways more popular. Here 
and there, ^ h ^  has been a reduction in fares, but there has been no improver 
ment in amenities of railway travel. Particularly so far as intier and third 
classes are concerned, one has only to see passengers in the respective com­
partments of the railway that comfort of passengers is even now only a dis­
tant consideration so far as railway authorities are concerned. I draw the 
attention of the Honourable the Oommerce Member and the Chief Commis­
sioner of Railways to the Bengal Nagpur Railway third and inter class nm- 
ning from Howrah to Nagpur and from Howrah to Puri and other places.
 ̂ Even in first and second class travel, while fares remain vesry higĥ  there 
in littJe improvement so far ^  accommodation and other aijienities are con­
cerned . It is no use saying tha  ̂fares â e considerably cheaper in India than 
in other countries. India is a poor country, or at least the traveUiag public 
jin India is the poorest in the world. India should have the cheap^ fares 
ia the world. There has been no effort visible to . introduce on a liberal scale 
the hundred and onî  devices to increase passengier traffic which railways in 
other parts ofr the world have introduced. Where are excursion fares, day 
return fares and other similar devices ? ,

Then in the realms of freight rates. The Honourable Sir Guthrie Russel 
has placed in the forefront of railway achievement the reduction in the sur­
charge on coal, but. Sir, coal doe? not make all the goods traffic even in exports 
and there are imports. If exigencies of the industrial situation have neces­
sitated imposition of higher customs duties, Sir, I think it is for the railways 
to reduce the handicap on imports by a liberal reduction in freight rates. India 
cannot live exclusively by its export trade. There should not only be a re­
duction in freights for exports but a general reduction in freight rates. There 
should also be oflFered every inducement both to exporters and importers to 
use railways more. On the contrary. Sir, one hears complaints from exporters 
and complaints from importers of slowness of railway transport, of excessive 
charges and surcharges and of innumerable other obstacles to easy trade. 
Indeed, if merchants are to be believed it is surprising that there is the volume 
of goods traffic that there is.
. ; The railway authorities recently invited an expert from the London and 
Midland Scottish Railway to advise them how to economize. It seems to 
me that they should now ask one of the railway experts in England to show 
them how to attract more passenger and more goods traffic.

Another point to which I should like to draw the attention of the railway 
authorities is the way the rule about minorities in the. railway service operates. 
"Vt̂ en Muslims are allotted their share, I find, Sir, that it is Muslims firom the 
United Provinces and the Punjab who are taken into account. Muslims 
from my province of Bengal are ignored. Their claims should receive due con­
sideration.

Before I sit down, I draw the attention of the railway authorities to the 
matter of the purchase of stores. Under the head “ Track renewals ** provi­
sion has been made for rail and sleeper renewals. What amount is for pur- 
cJaasing rails And sleepers is not mentioned and what amount for renewal works ? 
How many of the Bleepers would be of steel and how many of wood ? Whe­
ther the steel sleepers are to be purchased from Europe or locally ? Whether 
the wo (1 sleepers are to be purchased from Bengal or any other province ?

OBNEBAL DISCUSSION OF THE RAILWAY BUDGET. 24S



[Mr. Mahmood Suhrawardy.]
If wood Bleeps are available in Bengal, why sh6uld they be brought from 
disftant plaoea which oanse the railway to pay more railway freight ?

Sir, these are my observations on the budget before the House and I am 
glad th  ̂ Honourable the Commerce and RaSway Member, the Honourable 
Sir Joseph Bhore, is also present to listen to our complaints.

T h e  H o n o u e a b lb  B a ja  QHAZANFAR ALI^KHAN (West Punjab’ 
Muhammadan) : Sir, for a layman like myself who is not very fiamiliar with 
these figures and maps it is not easy to ui^erstand the depreciation charges 
and other complicated commercial matters but there are certain obvious thi^s 
upon which I have no hesitation in oflFering my sincere congratulations to the 
department for this great improvement in the earnings of the State Railways* 
Sir, the mere fact that their earnings have increased from 1932-33 to 1934-85 
by Rs. 9 crores is a matter of eon^tulation to the department. It may to 
a great extent be due to providential help but I have hot the least doubt that 
it is also due to the efficient woriting of the department. And it is a matter 
o f further pleasure, Sir, that the budget presented should be possessing an 
optimistic feature at a time idien it is ihe last budget which will be presented 
by the Honourable Sir Joseph Bhore, and I am stire, Sir, that among the 
memorable things which he has achieved during the time he has had chioTge 
of his office this will be one of the things which will always be remembered. 
I may further submit, Sir, that the reason for this great improvement which 
we generally find in the railway administration and for whi^ the credit goes 
to the Honourable Sir Guthrie Russell as well, is mainly due to the fact that 
both the Honourable Member for Commerce and the Honourable the Chief 
Commissioner have always listened with great attention and sympathy to any 
complaints or criticism which have been made on the floor of this House by 
the Members of the Assembly and the Couiicil of State. There is no doubt 
that some of the questions received and some oJf the opinions expressed are not 
Always very accurate, but, Sir, I must concede that this has not prejudiced 
their minds towards the opinions which they ];iear from these Members and 
1 am sure that the secret of their success lies in the fact that they attach great 
importance to these opinions. As a matter of fact, if one were to count all 
the questions asked about the Railway Department in the Legislative Assembly 
and the Council of State from the year 1920 to 1935, I am sure the number 
would run to thousands, because the Railway Department is not only a com­
mercial department but is a department with which almost every citizen in 
this country is concerned and closely related. Therefore, Sir, I wonder what 
would ]>e the condition of the railways when under the new scheme their 
charge will be entirely transferred to the Statutory Board who probably will 
have verŷ îittle to do with the central Legislature. I am sure they will be 
deprived of the constant touch which they now have with the taxpayers through 
their representatives and I am afraid the Railway Department may become, 
instead of a commercial department, a great executive body which will con­
sistently ignore the grievances of the travelling public. However, Sir, this is 
a matter upon which this is not an opportunity to discuss at any grant length.

Sir, there are only one or two main points concerning this budget about 
which 1 would like, with your permission, to make a few remarks. In the 
first place, I would like to refer to what are known as strategic hnes. I must 
confess I was very much bewildered when my friend the Honourable Mr. Chari 
was speaking and he was interrupted by His Excellency the Commander-in-Chief
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who asked him what theto strategic Hnes were. Naturally he Was unable 
to nam any line. So what is the fK>sition ? On the one side an impression 
is created that there is no such thing as strategic lines ; on the other hand 
there is the Honourable the Chief Commissioner; of Railways who has defi­
nitely statedin his speech that there are strategic lines and they are running at 
a loss. Well, 1 think we would request him, ii he is taking part in this debate 
and is going to make a speech, to name these strategic lines or to explain to us 
that there is no such thing as strategic lines which are maintained mainly 
for the purposes of the military, because. Sir, he clearly states in his speech  ̂
from which I may be permitted to read just two lines:

“ The position for 1935-36 will be that our deficit will be mther less than the loBS 
on strategic lineii, that is, bho railways of India, as a commercial concern, after meeting 
all their charges, will have a small fiurplus

Does it not show, Sir, that, while the Railway Department are making profit 
on the other Imes, they are running at a ]oss so far as the strategic lines are 
concerned. Further he goes on to say :

“  Though no one can «oe into the future, I have every hope that, when I place the 
budget estimates for 1936-37 before the Council next year, I sh^l be in a position to esti­
mate for a surplus for commeroial and strategic lines combined

So, Sir, I think this leaves no doubt in the minds of the Members of this House 
that the Honourable the Chief Commissioner has made a definite statement 
that the strategic lines are a source of great loss to the Railway Department 
and that if there is any deficit it is dne to this.

The second point which I wanted to make was the representation of mino" 
rity communities in the railway service. Sir, this is a subject which has been 
discussed more than a dozen times on the floor of this House as well as the 
other House. But the results achieved seem to be very, very small indeed, 
if any. I wish, Sir, the Honourable the Chief Commissioner of Railways would 
also supply us with information in the graphic form as he shows the earnings 
of the railways. I am sure if he wwe to prepare a graph showing the repre­
sentation of minority communities on the Railway Board during the past few 
years, the increase will appear to be absolutely imperceptible. When I make 
this remark I do not confine myself to the representation of the Muslim com­
munity alone. I have also in my mind the other minority communities, for 
instance, my Sikh friends in the Punjab. Sir, the Muhammadans and Sikhs 
in the Punjab have been very bac?kward so far as education iB concerned. The 
result is that having started later our numbers in the services are very small. 
I know that that is a source of great concern to those communities and those 
interests who are already in possession of the various posts in these depart­
ments. Sir, they feel the knock. The knock may not be so loud in other 
provinces but in the Punjab it is very loud and 1 think unless the Railway 
Department decide to take some delinite step and take some definite action 
in the matter, the mere issuing of statements and holdiiog of conferences and 
giving assurances will not help matters. I would suggest, Sir, for their con­
sideration that they shoujd have a separate depai tment at the centre to co­
ordinate efforts in this direction by the various railways in the country.

It would not involve a very high expenditure. Just the expenditure of 
appointing an officer with a staff, who should tour all over India and flee that 
these instructions which are issued by the Government are being <>arried out 
honestly and properly. May I hope, Sir, that the Honourable the Commerce 
Member, before laying down oharge of his office, will conaider the desirability 
of having this scheme put into practice ? If he does so, I may assure him
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l^at he mtt be plaeing under an everlast^ oUigatioa aU t^e minority com  ̂
munities andrwiU also be oarrying out the intention expreaeed in the oommuni- 
que iBsned by the Government.

Coming to the third point, viz., the complaints of the third class travelling 
H Noon. public, I am sure everybody ^11 agre  ̂with me i îat

■ very, very Httle change has been made in the position
since the last 30 or 40 years. In my lifetime, at least, I have not seen the 
sli^test change, particularly as far as the North Western Railway is concern­
ed. Unfortunately, Sir, it is the contrast which mrfkes people dtecontented, 
and that contrast is very vivid. When those of us who are accustomed t6 
travel on the branch lines of the North Western Railway suddenly come to 
Delhi and happen to travel to Moradabad or other such places, we find the 
contrast between the two railways very great, I wish, Sir, the North­
Western Railway will pay a little more attention and provide such facilities 
on their railway as the Great Indian Peninsula and East Indian Railway 
and other railways provide. I hope you, Sir, and the House will excuse me 
if I just relate that the chief reason for this is that the Agents, those great 
autocrats, do not keep themselves in touch with the public. As I had to des­
cribe in more detail on a previous occasion, it is almost impossible to have 
access to the Agent of a railway. There will be no difficulty in going and 
seeing the (^hief Commissioner and explaining to him the grievances of the 
public. But if somebody—he may be a Member of the Council of State or 
of the Legislative Assembl.y : whatever may be his position—if he wants to 
go and see an Agent, you will be surprised to hear that when he gives his card 
to the chaprasiy he takes it to the superintendent; the superint/endent calls 
the visitor in and cross-examines him for about ten minutes and then sends 
the card, if he approves, to the secretary. The secretary calls that man and 
submits him to a further cross-examination, and if ho is also satisfied, then 
he ean go and see the Agent. If I have a story to tell, and I first tell it to the 
superintendent, and then repeat the same story to the secretary, I begin to 
feel disgusted with that story myself, and if I am lucky enough to approach 
the Agent and if I have to repeat that story a third time, that story loses all 
charm. I trust that the Chief Commissioner of Railways will invite the atten­
tion of the Agents and ask them to keep themselves more in touch with the 
public so that they may be able to know their grievances.

Another feature which is mentioned in this budget is about the large 
number of people who travel without tickets. That is really a matter of g i ^  
concern to everybody. What is the reason for that ?

T he H onourable  Mr . JAGADISH CHANDRA BANERJEE : We 
would also like to travel without tickets. Every one would like to do so !

T h e H onourable Mr . MAHMOOD SUHRAWARDY : Unless you 
get a silver or gold pass, you cannot do so.

T h e H onourable R aja  GHAZANFAR ALI KHAN : This is really 
due, if I nfiy be permitted to say so, to the inefficiency of the railway staff. 
It will really be unreasonable for me or any other Member to acouse any de­
partment for not being honest. I would be the last person to do so. But 
I have a suspioion that the public is under the impression that if they are oai^ht 
when traveuuQg without tickets, they will be able to escape;by pacing one- 
fourth of the fare. Some means should be adopted for removing thi# idea. 
The remedy lies in emplo3ring honest men and to have more control over the
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staff 80 that they may be able to detect oases of corruption. The only quali­
fication for men to be employed on this staff should not be the marks obtained 
in a University examination. You should employ men of a good class. I 
can assure you, Sir, that ev^ry Member of the House will support you in what-

action you take in eradicating this evil of travelling wittout tickets.

T he  H onoubablb  th e  PRESIDENT: Will you please bring your 
remarks to a close ?

T he HoNOtJBABLB R a ja  GHAZANFAR ALI KHAN: I would like to 
see the Railway Department reach a stage of efficiency when they are able 
to abolish the inter class, making the third class as good as the inter class, and 
sbolish the first class by making the second class passengers as comfortable 
as those in the first class.

Th e H onourable Me. E. MILLER (Bombay Chamber of Commerce): 
Sir, I am sure all Honourable Members will agree that the position of our 
railway system for the past year and the forecast for 1935-36, as placed before 
us by the Honourable Sir Guthrie Russell on Monday last are most encouraging 
and I believe I shall be voicing the general feeling of this House, if I tender 
our congratulations to the Commerce Member and the Chief Commissioner 
o f Railways on the financial result of the past year’s working of the railway 
system in India.

While conditions generally have assisted towards this, I do not agree 
with my Honourable friend Mr. Suhrawardy and think the railway adminis­
tration have contributed their share and this deserves recognition. At the 
same time I think there are still many avenues to explore and there is plenty 
of scope for further improvement. I hope my remarks will be accepted as 
being made in a spirit of friendly and constructive criticism, for after all the 
main point of this discussion is, I take it, in order to bring out any weak points 
that may appear to exist.

My first point is in regard to railway tariffs. 1 am glad to hear that the 
general classification of goc^ has been under review and that it is coming up 
for further consideration next month, but I am somewhat concerned to note 
that it is a matter for consideration as to whether a simplification of the tariff 
might not be carried out without the preparation of the more elaborate statistics 
which have been recommended by the Special Committee. Frankly I do not 
believe this is impossible, but whether this is done or not it is absolutely essential 
that the non-official opinion of commerce and trade must be taken. The 
Honourable the Commerce Member indicated that this was desirable, in his 
speech in another place made on the 8th March last year, and I would ask 
Gavfernment to give us their assurance on this point. We are not satisfied 
with the position as it is today and I would request the Honourable Sir Joseph 
Bhore to inform the House, when Government propose to ascertain the views 
of representatives of commerce and trade. Will it be before the final report 
of the Special Committee is presented to Government or will it be after that 
is submitted and before Government take action ? Obviously non-official 
opinion should be taken and unless this is contemplated, it will my duty 
on behalf of my constituency to lodge a very strong protest.

My next point is in connection with the manipulation of railway freights 
in competition with carriage of goods by sea between Indian ports. While 
it ifi appreciated that the rail^ay^ are a national asset, there can be no defence
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for a policy whioh pen&its the cutting of ra4^ over lottg distances in order to 
com^te ̂ t h  the carriage of goods by sea in such case where under normat 
oonditions such merchandise can be carried more economically by sea. It 
is not only unfair but financially unsound. Moreover, this poUcy strikes 
at the very life blood of the ports which depend for their existence upcai sea­
borne trade and in its coastal aspect, this is being seriously damaged by the 
present policy of the Railway Board. It is a matter that has been represented 
on more than one occ^ion and it is one that calls for immediate action. I 
hope that the Honourable the Oemoieree Member will tell us what Govern­
ment propose to do in the matter.

This brings me to the question of road-rail competition. The line o f 
policy now being taken by Government is most encouraging to me for I have 
been pressing for co-ordination between railwaj’̂ s and ro ^  transport for some 
years past. I believe that we are now Mrithin measurable distance of this 
and I know that Sir Guthrie Russell is a strong advocate of it. It is still 
only appreciated to a very limited degree amongst railway officials outside 
Delhi and I wish the Chief Commissioner of Railways could imbue his own 
spirit of co-operation mto the hearts of all railway officials in the provinces. 
The development of roads and of motor transport cannot be withheld but they 
both can and should be developed on properly organized lines so that railway 
transport and road transport are complementary to each other. Where roads 
exist which run parallel to a railway, these will of course have to be maintained 
up to a standard to carry motor transport and any missing links should be 
joined up. Such roads were in existence before the railways and they must 
be continued. Without these arterial roads it will be impossible to develop 
the feeder roads to link up interior towns and villages with the railway. This 
policy has been endorsed at a recent meeting of the newly formed Transport 
Advisory Council and all railways should welcome this decision, for it will 
bring increased freight to the railway systt'm. In future of course the con* 
struction of new roads should not be carried out parallel with railway lines 
except for short distance through towns and villages where it is necessary to 
connect up with railway stations, while similarly new railwik -̂fines should not 
be constructed parallel with existing roads.

While on tliis subject, may I again express the h o^  that the contemplated 
re-arrangement of His Excellency s Executive Council may be given effect to 
as soon as it is conveniently possible so as to allow for all subjects connected 
with railways, roads, airways and posts and telegraphs to be in charge of one 
Member, as until this is done a full measure of co-ordination will be 
impossible.

I am ghxd to see that provision is made in the budget for expenditure 
on rolling stock, though I think the figure allotted to carriage and wagons  ̂
is much too small. Improvements in the facilities for the carriage of goodâ  
and passengers will do much to assist in meeting compi^tition with motor 
transport about which we hear so much and a programme of this nature is 
perfectly justified. What should not be permitted ifi the undue cutting o f 
rates below what should leave the railway a fair margin of profit, in order 
to compete with motor transport and if the further recommendations of the 
Advisory Council are carried out this should be unnecessary.

I  trust that the provision of better and more accommodatioii for third 
cla^ passengjers has been given full consideration when drawing Up thê  
proposals connected with expenditure on carriages. 1 think I am right iir 
saying that the third class passenger is the most paying class of traveller and
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it is only fair that he should receive more consideratirn. I trust that Sir 
Joseph Bhore can asBiire us that these proposals in regard to rolling stock 
form part of a scheme spread over a period of years for the modernizing of 
rolling stock and the scrapping of obsolete carriflges and wagons. It was 
my intention to quote frcm a recent speech of the Honourable Sir Joseph 
Shore’s in connection with the forward policy of railways, but Sir Joseph 
did this himself when concluding his speech on the railway budget in another 
place. Coming as it does from the Honourable Member in charge of Railways 
gives added weight to siyih a statf ment end I would ccmmend it to the con­
sideration of all and particularly railway officials.

With regard to Sir Guthrie Russeirs statement in reference to people 
travelling without tickets, in 1983 nearly three million passengers were detected 
in this offence and this Sir Guthrie says is only a fraction, yet he admits that 
while the Railway Board have suggested amending the Railway Act in order 
to provide a deterrent penalty, it is only intended to discuss this matter in due 
cowrse with the Central Advisory Committee. SureJy if he is losing so much as is 
suggested, the matter is of extreme urgency and there is no reason why sectioii 
111 of the Indian Railways Act should not be strengthened in this respect 
during the present session. In addition to this I suggest the problem will 
never be adequately tackled until a better class of travelling ticket inspector 
is recruited for this very important task, while if necessary the number should 
be doubled. The present class and pay of the men recruited is no guarantee 
that this detective service is either efficient or above reproach.

There is one more constructive criticitm which I should like to offer 
and that is in respect of the foim which the railway budget speeches take year 
after year. Usually they are in the nature of an auditor’s report with an 
occasional deviation into such matteis as wagcn supply and constructicn, 
bridge programmes and staff reorganization. Yet the questions which we 
the representatives of the public would like to atk aie how have the laiiways 
served the public and how have the railways assisted the ti&de end commerot; 
of the country during the year ? If these questions were dealt with, as I am 
sure they can be dealt with, in the annual review of the Chief CcmmisBioner 
of Railways to this House, the budget speech would I e more hiimen and, 
dare I add, more interesting.

Now, Sir, may I in conclusion say just a few words in regard to the 
executive and other staff of our great railway system. I agree with the Chief 
Commissioner of Railways when he says, however those at headquarters may 
lay their plans and form their policy, its success depends largely on the manner 
in which it is carried out by the various units concerned. The Commerce 
Member referred in another place to the able and efficient work of Sir Guthrie 
Russell, Mr. Rau and others here at headquarters and I am suie all of us will

endorse those remar k .
J^ally there is Sir Joseph Bhcre himself to whom we have to regretfuDy 

bid goo<l-bye. I have known Sir Joseph intimately for the past years and 
when I fi^t came in ecntact with him he held in his portfolio all matters dealt 
with by t^  Government of India in connection with roads. He always gave 
me a patieit hearing and was very helpful and encouraging in those early 
days when I vag pressing for road development. Then he changed his port­
folio to one vhich included railways and perhaps it is because he has 
experience in d̂ aling with both these important subjects, that has helped 
him to hold the i^ad vision he does. His genial manner even when pressed 
with over work is veil known and his departure is a great loss to the Govern­
ment of India and U us. 1 wish you Sir and Lady Blioie a long and happy
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holiday and trust that after a wall dosorveJ re??t, wo may seo you l^olding a 
further important office in another part of the empire.

T h e  H okoubablb R ai BAHADtm L ala  RAM SARAN DAS (Punjab: 
Non-Muhammadan): Sir, before I b ^ n  my review of the railway budget 
I want to associate myself with the remarks oi praise and also of sorrow which 
fell from the lips of my Honourable friend Mr. Miller. I join with him in 
congratulating the Honourable Sir Joseph Shore and the Honourable the 
Chief Commissioner for Railways on the result of the working of railways 
this year. I also observe that Sir Joseph Bhore’s success has established 
that an Indian Member can efficiently administrate even the Dapartments of 
Commerce and Railways. I regret that Sir Joseph Bhore will shortly retire 
and give up this important job. We wish him all peace and farewell.

" I agree with the Honourable Mr. Miller that the development of the 
country mainly depends on roads and railways and that a Mnistry of Com* 
munioations ought to be established at the earliest possible moment. Sir, 
this is one of the most important portfolios which His Excellency the Viceroy 
ought to allot to a single Member. If I mistake not the Legislature has from 
time to time been assi^ed by Government that a Ministry of Transport will be 
founded as soon as possible and the time has now come when no further dday 
ou ^ t to be made in establishing the new ministry.

Sir, we have been often assured that the railways are being run on com­
mercial lines. When the railways are being run on commercial lines, when this 
fact and assurance has been put before the Legislature from time to time, we 
fail to see why this principle is not being observed in practice. When there 
is a deficit budget, where is the justification for the restoration of the out in 
salaries ? You must cut your coat according to your cloth. When you are 
in deficit, simply on sentimental grounds because certain other Grovemment 
departments are restoring the cut, you are following suit. Sir, a mistake has 
been done in the restoration of the out.

Nowadays we all expect that when the annual report DU the working of 
the railways is presented to this House that somothing should be mentionad 
as to how far and in what manner the railways have assisted in the develop­
ment of the commerce and industry of India. On that point the report is 
always silent. Perhaps there may l>e reasons for i t ; beoause nothing much 
has been done, so this information is not placed in the forefront.

I find on the working of the strategic lines there has been a loss of Rs. 197 
lakhs and on the restoration of outs in salaries of Rs. 92 lakhs. If railways 
had been nin on commercial Unes, as is generally being assured by the Railway 
Member and the Government of India, this year would have seen a balan'-ed 
railway budget. With due deference to His Excellency the Command^-in- 
Chief I must say that it is not purely a matter of sentiment or a mĵ t̂er of 
accounting. His Excellency has today said that he is prepared to over 
the strat^c railways. Well, I welcome that step and I shall 1^ of Bis 
Excellency the Commander-in-Chief to do it as soon as possible. A® regards 
the other point which His Excellency has raised that in case wey^ant him to 
take the lines on the other side of the Indus, he would give â t̂rain a week 
for passengers; from purely a military expert one can expect t^at; but in the 
pTesent Jlidd Marshal we have an army as well as a diploma/c expert. 
he mean that even in case he can make more money by Tuning more trams 
for passengers he will not do it ? I cannot understand argument which
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His Excellency ha,s been pleased to pat forward before this House. It is purely 
a business propoBitian. His Exoellenoy will n ot refrain from making more 
vmoney from strategic railways through commetx îal traffio if he possib ly  can. 
Sir, accounts ought to be real. Every year for the last so many years that 
I have been in this House and I have had this privilege from the very inception 
of this Council— hare been always pressing that for the sake of proper 
accounting, for th  ̂sake of the reality of the accounts, let the strategic railways 
be separated from the commercial railways and the loss on their working be 
borne b y  the Army Department. It is purely  a matter of accounting, ^ ^ y  
should we show to the pu blic  a false account or an account which is not com­
plete. By false account I mean that that account------

T h e  H onoitbajblb t h e  PRESIDENT : It is a very  unh app y expression 
on your part.

T h e  H onotteablb Rai B ahadttr L a l a  RAM SARABT DAS : If that is 
an unhappy expression I will withdraw that word and replace it by “  artificial 
accounts because after all the army budget must contain and show all the 
expenditure which is connected with the army. In case railways are run 
for military purposes, the military department must bear their expense. That 
is a principle which nobody can deny and I think it will be wise and proper 
that the sooner the strategic railways are taken over by His Excellency the 
Oommander-in-Chief the better. His Exoellenoy asked where are the strategic 
railways? What are those strategic railway? That is what I understood 
from him. In case I am wrong, I hope His Excellency will put me right. 
The Nushki-Duzdab and Sindh-Pishin and Fort Sandeman-Khanai Railwa3^ 
in Baluchistan were constructed purely for military purposes. So were the 
Kohat-Thal and Khyber Railway.

H is  E x o e l l e n o y  t h e  COMMANDER-IN-CHIEF : It is now closed.

T h e  H o n o u r a ble  R a i  B a h a d u r  L a la  RAM SARAN DAS: Only a 
portion of the Duzdab line which was built in Persian territory, I understand 
without the sanction of the Persian Government, and which was taken p̂ sseŝ  
sion of by the Persian authorities. All the rest of that railway now exists 
and trains are regularly running to Nokkundi even now.

His E x o e l l e n o y  th e  COMMANDER-in-CHIEF : It is not used. It 
has not been used for ever so long.

T h e  H o n o u r a ble  R at B a h a d u r  L \ l a  RAM SARAN DAS : My con­
tention was that it was built purely for military purposes. I do know that it 
is used for commoroial purposes. The line was originally constru jtai purely 
for military purposes and was built at the ra:iu83t of the military authorities. 
Now that line is used purely as a stand-by measure ; in case there is any 
further trouble on the Persian side that railway is sure to be used to carry 
troops, ammunition, etc. No commercial railway can run on alternate dajra 
or every fourth day and pay. That fact alone proves that that line is not a 
commercial line but is being maintained for the future use of the army.

His B xobllibnoy t h e  COMMANDER-in-CHIEF : It is not being main- 
t^ed.

GKNERAL DISCUBSION OF TUE RAILWAY BUDGET. 2 5 l



T h e H onotjeable R ai B ahadue L ala RAM SARAN DAS: Sir, that 
line is now running. How can it run without maint^anoe ? It is a fact 
that e^en now that line is running; there are regular servioeB. The fsLot 
cannot be denied.

The H o koitrable  Sir  GUTHRIE RUSSELL (Chief Commissioner of 
Railways): Up to about Nushhi. Beyond that is closed down.

T h e  H o n o u b a ble  R a i B a h a d u b  L a l a  RAM SARAN DAS : May I 
understand from the Honourable the Chief Commissioner that tiie railway 
exists only as far as Nushki ?

T h e  H o n o u r a b le  Sib  GUTHRIE RUSSELL : It is beyond Nushki 
for a short distance. I cannot at the moment recollect the actual name of thê  
station where the line terminates.

T h e  H o n o u r a b l e  E a i B a Aa d u b  L a l a  RAM SARAN DAS : That short 
distance I hold is 217 miles. Can you call that 217 miles a short distance ? 
I can say from the knowledge that I have that that line even now is more 
than 200 miles and that trains run every third or fourth day to Ahmedwal 
and once a week to Nokkundi.

Then comes the question of expenditure on army sidings and on army 
vehicles. In addition to these strat^ic railways, certain improvements and 
re-modelling of military yards are being carried out at the expense of the rail­
ways. A number of vehicles are constructed for the Military Department.
I think that also is a legitimate charge on the army budget and that ought 
to be debited to the army.

Sir, I find that Government is acquiring the Amritsar-Pati Railway at 
a cost of Rs. 44 lakhs. I welcome that measure. They say that the return 
on it will be somewhere about 7 per cent. I would also like the Government 
of India to acq ire the Bengal and North-Western Railway. That request 
has been repeated from time to time and as the rate of interest ruling now 
is very low the present time is opportune to acquire that railway. That 
railway is now payiBg a dividend of over 16 per cent, and if the Government 
acquires it it will be a better paying proposition. So I would like the Honour­
able the Chief Commissioner to tell us why they are not acquiring the BengoJ 
and North-Western Railway ? There have been many complaints about the 
ninning of that railway and the public is thoroughly dissatisfied with its 
present working.

Sir, I also find that there is a demand on behalf of the railways for the 
piurchase of 6,000 more goods wagon. 1 would like the Chief Commissioner 
of Railways to very kindly explain to this House why, if the existing wagons 
were sufficient when trade was at its height, why there should be any neces­
sity for increasing their numl er now by 5,000. In every yard when travel­
ling on the railways one finds that a great number of empty rolling stock is 
being stored, and from the figures of the trafl&c we do not see that there is 
any justification for more wagons this year. And, Sir, supposing that the 
Railway Department does esStblish a necessity for the purchase of these 
wagons, I should like to know from whom these wagons would be purchased ? 
How far will the carriage and wagon building industry in India benefit from 
it ? In the past, Sir, I remember that this local industry was always given 
a share to keep it alive. I should like to know how far it will be patronized 
now ?
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A crore of rupees is l>eiug demanded for boilers and locomotives. Will 
they be made at the Peninsula Locomotive Works at Tatanagar ? There also 
.Sir, I find that a number of locomotives are lying idle in various aheda. I madd, 
a similar observation last year, that there were many engines lying idle in 
the Agra shed of the Oreat Indian Peninsula Railway. Well, I now find 
t̂hat these engines have been transferred to the North Western Railway and 
about 20 odd engines are working on that railway. Even now in a number 
-of sheds you find these engines stored with their parts, painted white so that 
they may not rust. I (h i^ , Sir, that we may go on for another year easily 
as we have tho3o engines in surplus. In case it be said that those engines 
are not up to date and they ought to bo scrappad, why do3S one find these 
very engines bsiiig u«jad by the North Western Railway on the mail trains, 
where speed and efficiency are of great importance ?

Sir, 1 come to the matter of the surcharge on coal Well, we are grate ­
ful to the Railway Ddpartmsnt for giving some relief in this connection and 
the relief given is that there will bs a maximum surcharge of Re. 1 per ton 
on coal carried 701) miles and over. But even that bit of ganeroiity, as we 
might call it, will not come into force before the 1st of April. That, Sir, is 
rather a setback because tho^e p3ople who want to carry stocks of coal as a 
stand-by in their own manufacturing cjnoarns and faotoriei will have to 
wait till the 1st of April b3fore making up their stock and at that time it will 
result in unnecessary congestion of traffic and delay in the carriage of coaL 
.So, Sir, I think it would be better if this concession comes into force as soon 
AS possible.

Then, Sir, I come to the question of the Muslim representation. From 
►the figures that we have before us we find that a bigger percentage is being 
pven to the Muslims in the services than they deserve on the basis of their 
numbers. In cas  ̂ Honourable Members will go into the statement which 
I presented to the Central Advisory Council for Railways in this connection, 
dn which the question is fully dealt with, by its perusal one will be i^tisfied 
that I am correct in saying so.

One more Mint, Sir, and then I will resume my seat, and that is in rer 
sard to the policy as regards railway vendors. Platform vendors play an 
important part in the convenience and facilities of the passengers. Sir, there 
appears a new policy which the Government is contemplating, and that is 
to give these vendij^ oontracts to limited companies. Sir, those peo$ila 
who have done well in the past and whose services spread over a number of 
years ought not to be deprived of their privileges purely on account of that 
new policy. The conversion of a private company to a limited company 
does not add anything to its efficient working. I find, Sir, that in big com­
panies where one can afford to employ competent staff things are different 
but in small companies the improvement which people expect in increased 
efficiency will not be achieved and therefore I want to stress that before any 
change in policy is adopted the claims of these old vendors who have worked 
for scores of years should not be ignored.

Then I come, Sir, to the overcrowding of third class passengers------

Thb H o n o u e a b l e  th e  PRESIDENT: I cannot allow the Himourable 
Member at this stage to go into a new point. He has already exceeded his 
time limit.

T h b  H on o u r a b le  Diwan B a h a d u b  G. NARAYANASWAMI CHETTY 
(Madras: Non-Muhammadan): Mr. President, I must first of all congra­
tulate the Honourable the Railway Member on having brought at the end of
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his teniiire of offioe such a hopeful and an all-round improved budget. When 
iHie HoncmraUe Member took charge of his present ofiSoe from the hands of 
his distinguished predecessor he had to face a huge deficit. This deficit was 
inainly due to the acate trade depression which paralyzed not only the finances 
of In^a but also of many other countries. But owing to the indefatigable 
and sincere efforts of the Honourable Member and also of the Honourable 
Sir Guthrie Russell, this deficit has continued to decrease steadily and I am 
stire every one in this House wili feel highly grateful to them and appreciate 
their efforts.

1 find that the budget estima^ for 1935-36 anticipate a deficit of nearly 
two crores which is indeed an improvement on the 19£ -̂35 budget estimates. 
This, as the Honourable Member has said, is mainly due to improvement in 
goods and pasi^ger traffic. It is necessary therefore that every effort, should 
be made by all railway administrations to make the goods and passenger 
traffic as cheap and comfortable as possible so that a greater number of people 
avail themselves of these benefits.

I am also glad to see. Sir, that the Honourable Member has been able 
to balance the budget estimates of commercial lines without recourse to cute. 
Cuts, however imperative they may be in times of low finance, cause great 
discontent among the rank and file and I think result in grave detriment 
to efficiency, but I am glad that the Honourable Member has realized this 
and has been able to infuse the spirit of contentment among railway em­
ployees. ‘

As regards road-rail competition, I am sure Honourable Members will 
agree inth me when I say that much of the present acuteness of competition 
will be minimized if greater amenities are given to the travelling public on 
railways, such as holiday concessions, week-end return tickets, etc. I am 
also glad to see that the Honourable Member “  fully realize and appreciate 
the necessity for keeping abreast of the times so as to cope with the vehi­
cular traffic on roads. In this connection I am glad to find that one and 
two-thirds third class return tickets On the Eastern Bengal Railway are being 
issued as a test case to see whether a greater number of people are benefited 
by these cheap return tid^ets and the railway administration is also bene­
fited proportionately by this new venture. Incidentally, I may bring to 
your notice the very successful introduction of round tour tickets introduced 
by the Madras and Southern Mahratta Railway recently. I am sure the 
Honourable Member knows all the details about it. It will be indeied a gr^at 
boon to third class passengers if such a system is introduced in other rail­
ways not only during holidays like Christmas but also many times in the 
year.

Coming to the works programme, I find that it is bigger than in recent 
years. I see that, in addition to providing money for the construction of 
the Megna Bridge cm the Assam Bengal Railway and the extension of the 
electrified suburban section of the Bombay, Baroda and Central India Rail­
way from Borivli to Virar, Rs. 10 lakhs has'^een set apart for the construc­
tion of Karaikudi'Melur-Madm'a line. This new line, if constructed, will be 
of immense benefit to the people of my province and I would request the 
Honourable Member to take such steps as he thinks fit to expedite the con­
struction of this line.

Regarding the checking of ticketless passengers on the trains, I think 
any attempt to amend the Indian Railway Act so as to intot deterrent punish­
ment on the ticketless travellers will not solve the problem. I wish to point
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out that the two railway adminifitrationB in my province, viz,, the Madras 
and Southern Mahratta Railway and the South Indian Railway, have been 
able to check this evil to a great extent by increasing their staff of tioket 
examiners, but if such a like expansion of staff is carried out in other railways  ̂
1 would request the Honourable Membei to see, at the same time, that the 
tioket examiners do not cause unnecessary annoyance and trouble to the 
travelling public.

l^astly, I would lî j.e to invite the attention of the Honourable Member 
to the position of the Local Advisory Boards of Railways in India. I would 
suggest that every effort should be made by railway administrations to 
consult the members of their Lqcal Advisory Boards with regard to matters 
that closely affect the comfort and convenience of passengers. It is my 
suggestion that this consultation should take place every year and that too 
before the annual budget estimates of railway administrations are pre­
pared. I may also add that as far as the Madras and Southern Mahrattik 
Railway Administration and the Local Advisory Committee are concerned, 
their relationship is very cordial and they have been working in very close 
co-operation.

Now, I would be failing in my duty if 1 did not refer to the cordial rela­
tionship which continued to exist between the Honourable Member in charge 
of Railways and the Honourable Members of this House. He has heard our 
grievances and criticisms patiently and I have found him willing, as far as he 
can, to carry out our wishes. His genial and suave personality we will always 
miss, but let me assure him that every one of us here who had the pleasure 
of knowing him either in this House or elsewhere, will always remember him 
as one of the best friends of India.

T h e  H o n o u k a b l e  Sa r d a b  BUTA SINGH (Punjab : Sikh) : Sir, I 
heard with great interest and satisfaction the lucid speech which the Honour­
able Sir Guthrie Russell made and his hopes of better times for the railways. 
I trust that his optimism will be justified and the railways will make a sub­
stantial contribution to the revenues of India, There are just one or two 
questions 1 should like to ask. He mentioned that working expenses on the 
State Railways were somewhere near 61 * 15 per cent. Could he l^ d ly  tell the 
Council what is the ratio of working expenses on privately managed railways 
in India and in England ?

I share with him the regret that railways have still to meet heavy 
interest charges. If a sinking fund had been provided from the start, the 
debt of the railways would have by now been extinguished. Even now if one 
per cent, could be put in the sinking fund for the redemption of debt, it 
would, in a definite number of years wipe off this burden and the railways will 
become a paying investment free of all interest charges.

Sir Guthrie Russell made a jointed reference to the rail-road competi­
tion. From what I have heard, it seems to me, that so far railways have 
only sought to remove this competition by raising motor service into a mono­
poly also. This seems to me rather unimaginative and not in the public 
interest. Hitherto the railways have enjoyed a monopoly, why should motors 
not also share in this monopoly ? There are other ways of securing rail­
road co-operation and serving the public interest by a co-ordinated service.

As usual a large Bum is being provided for renewal and replacement of 
rolling stock. It does seem tragic that after a hundred years of ex^rience 
our railways have still to depend on outside supplies. Could the Chief Com­
missioner of Railways say when it will be possible for our workshops to turn
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out complete locomotiyeB, wagons, etc.? Now that a step has been taken in 
standardization there does not seem any reason why the railway workshops 
should not produce all the requirements in the country itself, thus providi^ 
employment for our unemployed and becoming pioneers in maniJacturing 
locomotives and other mechanical appliances which we now import.

I was very glad to hear that railways were now trying to get into touch 
with local administrations, that is, trying in some measure to meet the traffic 
requirements of provinces. In this connection I should like to suggest mak­
ing this co-operation more effective. Take the North Western Railway which 
serves my province. Would it not be possible to constitute a small board 
consisting of the Agent, North Western Railway, the Minister of Agriculture, 
Punjab, an official representing agriculture from the North West Frontier 
Province and another from Sind and place all traffic problems before this 
board ? If this was done, complaints which now find expression even from 
high quarters will disappear and both railways and producers will gain.

T h e  H o n o u r a b l e  R a i B a h a d u r  L a la  RAM SARAN DAS : T h at w ill 
b e  a pu rely  official board .

The H o n o u r a b l e  S a r d a r  BUTA SINGH : Traffic is the life blood of 
railways and traffic will be accelerated if there were co-operation between 
the producer and the carrier.

I feel I must congratulate the Honourable the Railway Member for his 
able administration of the railways during the very difficult period through 
which we have been passing.

T h e  H o k o u b a b l e  R a i B a h a d u r  L a l a  JAGDISH PRASAD (United 
Provinces Northern : Non-Muhammadan): Sir, it is no doubt a matter of 
gratification that the railway budget that has been presented to us indicates 
that so far as the passenger traffic and railway receipts from goods traffic go, 
the low tide, to borrow the expression of the Chief Commissioner of Railways, 
which was reached during 1932-33, is now being followed by a rising tide and 
that there is every prospect that the railways in India are now well on the 
road to a period of prosperity.

The working expenses for 1935-36 have been placed at a crore and five 
lakhs above the figure for the current year. Of this sum, Rs. 92 lakhs are due 
to the fact that it has been decided not to re-impose the cuts in pay which were 
imposed three years ago. This decision is not, in my opinion, juirtified in view 
of the fact that in 1935-36 there is estimated to be a deficit of about Rs. 2 crores 
which would have been reduced to nearly a crore if there had been no restora­
tion of the salary cut. The Reserve Fund has been exhausted and deficits have 
been met from loans from the depreciation fund the balance of which at the 
end of 1935-36 would amount only to Rs. 12*87 crores. It is not until 1936-37 
that the Chief Commissioner of Railways expects a surplus budget. In these 
circumstances the restoration of cuts, which ^ 1  no doubt be warmly welcomed 
by the railway employees, will not be approved by the public.

A provision amounting to Rs. 15 crores has been Duule for works expen­
diture during 1935-36. For new construction Rs. 26 lakhs are being provid^. 
And I find in the Explanatory Memc»pandum that Govmunent are examining 
a ni||iiber of projects in order to ascertain whether they are likely to yield an
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adequate r̂ t̂urn on the money to be expended. Thess projects, I am glad  ̂o 
find, include certain lines in the United Provinces also. I understand that 
the construction of a R. K. R. line between Kashipur and Kalagarh via 
Tliakurdwara in my province is also under consideration, and I hope that the 
Honourable the Railway Member and the Chief Commissioner of Railways 
will come to a favourable decision in respect of this project and that it will be 
taken in hand at an early date. |

Sir, there are certain grievances of the travelling public which I venture 
to bring to the notice of the Honourable the Railway Member, whom I am 
glad to find present in this House today, as well as of the Chief Commissioner. 
Owing to a growing increase in the standard of living of Indians a larger number 
of people have now begun to travel second class, whereas second class accom­
modation on trains is practically the same as it used to be many years ago, 
with the result that second class ctompartments are generally overcrowd^. 
May I suggest that in view of the larger number of people now preferring to  
travel second clâ s more second class accommodation should be provided on 
trains. Further, it is a common experience of the first and second class tramel- 
ling public that at nights first and second class passengers close the shutters 
and glass panes of the windows, holt their compart-ments from inside and pre­
vent bo7ia fide passengers at intermediate stations from entering their com- 
jmrtments, even when there is suflScient accommodation available in them for 
new passengers. In other words, the privilege of bolting the compartments 
from inside is abused to the exclusion of bona fide passengers. This practice is 
getting so commcm that it is becoming extremely difiicult, if not almost impos­
sible, for would-be passengers at intermediate stations to get accommodation in 
first and second class carriages at night. This evil urgently calls for remedy, 
and to remedy the evil I wish to throw out a suggestion for the consideration 
of the authorities, although I do not know if it would be found practicable. 
In my opinion an officer of the railway (who may well be called a controller) 
should be put in charge of first and second class compartments on trains 
during the night and should travel on trains. Instead of first and second clasa 
carriages being allowed to be bolted by passengers from inside for the safety of 
their persons and property, it should be the duty of this controller to lock the 
compartments from outside, and at stations to open such of them as have 
aocommodation if new passengers want to enter or those inside want to get out. 
This or some similar arrangement should be considered to remedy the evil, 
and it will be a great boon to the first and second class travelling public.

Another inconvenience which the second class travelling public have to 
put up with is caused by quite a large number of railway officials travelling at 
times in second class compartments who I think are privileged to travel free of 
charge. This makes second class compartments overcrowded to the great in­
convenience of bona fide passengers. I wonder if it will not be better if such 
officials are asked to travel in the guard's compartment or in some other 
compartment meant entirely for their use and thereby reduce the congestion in 
second class carriages.

One other thing which I wish to bring to the notice of Government is that 
there is no representative of the United Provinces on the Advisory Committee 
of the North Western Railway, although that line traverses no less than three 
districts of my province, namely, Meerut, Muzaffamagar and Saharanpur. 
The result is that the grievances of the travelling public belonging to the 
United I^ovinces concerning the North Western Railway go unrepresented. 
May I suggest that arrangements should be made to have the United Provinces 
represented on the North Western Railway Advisory Committee through a 
member actually residing in the province.
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Sir, I  hope that the above Buggestionci o f mme, in the interests of the 

travelling public as they are, will receive due consideration at tlie hands o f 
Govemment. "

T hk  H oi ôubable  Mr . MOHAMMAD YAMIN KHAN (United Province^ - 
NomiBiAted Non-Official): Sir, I am very glad that the Honourable the 
Cioimnerce Member is present to listen to the debate in this House. And 
d&c^itis the last budget which will be framed during his term, it is gratifying 
that it is so balanced as to leave very little margin for a deiSxut. Here, Sir,, 
I congratulate the whole liailway Administration on this result. The Honour­
able the Chief CommisBioner and the Bailway Board have g o^  to great pains 
to achieve this end. I had the privilege of sitting in the Standing Fimnce 
Committee for BaUways for several years and therefore know something of 
the difficulties which the Administrotion have had to face. 1 have listened 
with great interest to some of ihe remarks made by some of my Honourable 
fci^ds here as to why these wagons have been built this year.

T he H onottrable Mb. JAGADISH CHANDBA BANEBJEE : Who 
are they ?

T he H onoukable Mb . MOHAMAUD YAMIN KHAN : If the Honour­
able Member had been present here I need not repeat the names of tho^ 
MemberB, or if he was he must have listened to the Honourable Lala Bam 
Saran Das and to the Honourable Mr. Hossain Imam. Sir, the difficulty was 
that for several years past no wagons were built as no money was available for 
building wagons and so their construction had been postponed until a stage 
was reached when it was not possible to carry on without constructing more 
wagons, and the opportunity was taken this year because prices were very low. 
The advantage which is to accrue on account of the low prices will be a great 
deal. I think the Bailway Department is to be congratulated for having put 
this proposition before the Bailway Finance Committee and got their sanction 
to buUd up the wagons this year. As regards the observations of the Honour­
able the Chief Commissioner and the other Honourable Members about strategic 
lines, I think it is very unfortunate that the two lines are separately accounted 
for. 1 have always been of the opinion that we must take the lines as a whole. 
It is no use calling them Stat« Bailways if we separate them into commercial 

lines and strategic lines. If the lines were managed 
}  by companies we could separate them, but as they are

State lines there is no reason why there should be any distinction between̂  
strategic and commercial lines. I  do not agree either with my Honourable 
friend Lala Bam Saran Das that strategic lines should be separated nor with 
the Bailway Administration in pointing them out separately. I do not think 
it will serve any purpose.

T he H onottbable B a i B ahauub  L a la  BAM SABAN DAS : They are 
Aowu even now as separate. ‘

T h e H onoubable Me. MOHAMMAD YAMIN KHAN: That is what 
I am objecting to. It should not be done. I do not agree with my friend whea 
he says they should be separated. I hold that they belong to the State and the 
whole administration should be one. It will not be a good proposition or a
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sound theory if we begin to say that because a partictilar station does not pro­
vide a sufficient number of passengers and it is not sufiioient to cover the saJi^es 
of the staff at a particular station, therefore that station should be closed.

T he H onoubablk  R a i Bah a d u k  L ala  RAM SARAN DA8 : That is 
olosedJ

T he  H onourable  M r . MOHAMMAD YAMIN KHAN : In the saiud' 
way it is wrong to say if a particular branch or a small line does not pay that it 
should be olos^.

T he  H onoukabi ê  R ai B ah adur  L ala RAM SARAN DAS : Such a 
station is already closed. ^

T he H onourable Mb . MOHAMMAD YAMIN KHAN : If the business 
proposition is strictly followed, many railway stations will have to be closed 
because they are not sufficiently remunerative. Similarly in the postal 
department there are many post offices which are run at a huge loss but they 
are kept up simply for the sake of the convenience of the pubHc. In the same 
manner the lines ought to be kept if they are called State lines. If the 
Honourable Member holds that they should not be State lines, I have got 
no grievance. But my view is if they are State lines one may be run at a 
deficit and others may make a great profit.

T he  H onourable  R a i B ah adur  L ala RAM SARAN DAS : No post 
office is run at a loss.

T h e  H onovrable  M r . MOHAMMAD YAMIN KHAN : I am entitled 
to hold my view and the Honourable Member is entitled to hold his.

My Honourable friend Raja Ghazanfar Ali Khan said that the statutory 
authority which will be formed in the future will not be a representative one.
I beg to differ from him. If the statutory railway authority is put up as sug­
gested by a committee which sat and made it« proposals in London, that ^11 
be a purely representative committee and that will be in a position more to 
represent the public than this House at present.

As far as the budget is concerned, I am sorry, Sir, that I do not see on 
certain points eye to eye with the Railway Administration. It is high time 
that we must take into consideration our financial condition. From 1932-33 
up to 1934-35 we have had a deficit of Rs. 22 crores and 43 lakhs. AH these 
sums have been taken away from the reserve fund and a great deal of money 
has been borrowed from the depreciation fund. We cannot ignore that a 
huge sum has been utilized either from the. reserve fund or by borrowing from 
the depreciation fund. The whole of the reserve fund of Rs. lo crores has 
been exhausted. That was a huge sum which was accumulated in good years 
and spent in lad years ; but the policy of taking money from the depreciation 
fund for meeting your running charges is not a good proposition. If the 
railways had been run by commercial companies, they would not have allowed 
80 much dividend to be given as is given in the shape of the interest. Cer­
tainly that is a great difficulty before the Railway Administration ; but what 
would a commercial company have done under the present circumstances if 
fhey had been tied down to give a fixed rate of interest ? They would not 
have allowed Rs. 2 crores extra to be allowed to be spent in restoration of cuts 
in the present circumstances. Undoubtedly it may be said that the budget
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would have been balanced if these wagons had not been allowed to be built» 
if the railway bridges which are a great necessity, had not been allowed to be 
built. But the R^way Administration came up for sanction for these two 
items ; we could not do without bridges and wagons were a necessity ; but the 
restoration of the cut could have been postponed for another year. That is 
not a sound proposition in present circumstances : neither do I agree that 
this blame may be thrown on strategic lines.

Certain lines are allowing return tickets. I welcome that; but I do not 
know why it is not allowed on the Great Indian Peninsula Railway. Thefe 
are many places on the Great Indian Peninsula and Bombay, Baroda and 
•Central India Railways where the travelling public require return tickets. 
I have pressed on several occasions that return tickets should be allowed to 
these big melas. There is no reason why if they should be allowed during the 
Durga Puja holidays and Christmas they should not be allowed when people 
are going in large numbers to Ajmer. Lakhs and lakhs of people go to Ajmer 
once a year. If this facility is allowed to Ajmer and to Piran Kaliar during 
Urs time then I ttiink a larger number of people will go by trains than by 
motor lorries and that will add to the income of the railways which the 
railways are loang over it nowadays. If a return ticket or concessions are 
given, they will find a lot of people will come to their rescue.

There is another point, Sir, and it is this. I am very glad that some con­
cession has been given by the railway administration for seeds and rice in 
the shape of cheaper fireight, but I find no mention of what facilities have been 
given for the purposes of wheat. It is a great problem which really needs 
tackling nowadays, and if wheat is allowed to go at a chcaper rate to Calcutta, 
Bombay and Karachi, then greater traffic will be possible. However, that 
question will come up later in another connection and I will deal with it on a 
separate issue.

One thing I was surprised to hear stated by Honourable Members is that 
third class carriages have not been improved during the last 30 years. As far 
as I have seen, and I have myself visited several places where new carriages are 
built, there has been a great deal of improvement and it is not right to say 
there has been no improvement. (An Honourable Member : ** On the North
Western Railway ? I think so, except on the branch lines where the old 
carriages are shifted. The old carriages have got to be utilized somewhere. 
It would be a waste of money if they are crapped just because they do not suit 
the fancy of some Honourable Members at the moment.

There is one ]^int, Sir, I would urge upon the Railway Administration 
and it is this, that if they are losing by motor competition it is because they 
do not provide proper facilities at certain stations. I will give one instance 
in my own town because it is within my personal knowledge. In Meerut 
City, which is a junction where about 2,000 people got down every day m route 
for Delhi, there is no shed provided where people can get down and take shelter 
from rain and the heat of the sun and they have to go a long distance to the 
further platform from the main platform in order to get to the Delhi train, and 
these people are not willing to do all this when they have the facility of a motor 
lorry just close to their door. Unless the railway administration can give b^ter 
facilities these people will not be willing to run that risk. I think, Sir, it will 
not cost much to build a shed. I have impre.ssed the necessity for this year 
after year but it has never been seriously considered and I am sorry to find 
that there is no provision for building sheds on the North Western Railway 
and the East Indian Railway stations, where they are badly required.
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Sir, these are the few remarks I had to make. There is only one more thing, 
I presfl^ last year and I do so again this year that, although we have to pay 
a larger amount in the shape of interest, this could be easily remedied at the 
present time when money is cheap. If the money was borrowed at a high 
rate of int/erest some years ago it is no use keeping the same money and 
paying the higher rate of interest . Oovernment can launch a new loan and pay 
up the old loans. They can get money at a cheaper rate now and in this way 
wipe out the Rs. 800 crores. In this way there will be a reduction of several 
crores of rupees only in the shape of interest and Government can easily see 
their way to do this in prder to balance their budget. There will be no diffi­
culty about restoring a salary cut of the services, or anything else, and the 
whole of the deficit can be paid up by getting at a cheaper rate of interest the 
money that is available in the country at present.

The Council then adjourned for Lunch till Half Past Two of the Clock.

The Council re-assembled after Lunch at Half Paat Two of the Clocks 
the Honourable the President in the Chair.

Tub H onoubable  Mr. JAGADISH CHANDRA BANERJEE (East 
Bengal: Non-Muhammadan): Sir, the railway budget has been presented 
l^is year with the usual self-complacency of the bureaucratic administration. 
Prom our childhood we Indians are taught that self-praise is no praise, but 
this self-praise is the only quality ingrained amongst the bureaucrats. In 
the usual customary way, both the Honourable the Railway Member and the 
Chief Commiflsioner of Railways have praised themselves and their underlings 
for the best railway administration in India. Sir, year in and year out we 
din into the ears of the railway administrators the grievances of the 
third class padsengers who are the real profit-earning customers of the Indian 
railways. When the separation of railway finance from general finance was 
effected, we were told that such separation is being effected for rimning the 
railwaj^ on a commercial basis. I am neither a commercial magnate nor a 
business man ; so I do not think it lies in my x>ower to teach business principles 
to those all-knowing gentlemen opposite, who are at the helm of aflFairs o f 
the Railway Administration in India.

Thk H0N0UBABL.B THE PRESIDENT : Much less can you pronounce
BXi opinion!

The H onourable Mr . JAGADISH CHANDRA BANEHJEE : I am 
exfM̂ essing an opinion, Sir.

Sir, yet I cannot but ask them whether there is any business man worth 
the name who would dare to displease his best customers from whom he earns 
more profit. Even if on a summer evening, we enter an ordinary European 
firm who are reputed to be the best business men, we find that they immediately 
put on the fans and offer smokes or cold drinks to their best customers. But 
afi against that, what do we find in the railway administrations ? The repre­
sentatives of the people have cried themselves hoarse all these past years for 
the supply of good drinking water for third class passengers and the supply of 
electric fans in third class compartments. But it is a great pity that the 
railway administrations could not find their way to mitigate the hardships 
of their bast customers, the third class passengers. Sir, I wish to prove to the 
Government and the House that the railway administrators in India desired
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to have ih» separatioii of railway finance only for the purposes of squandering 
Tailway eammga on the abeady pampered first olass passengers who land at 
.Bombay from the United Kingdom and the European continent. When ibe 
Bailway Department was put in charge of an Indian Member, and when the 
poet of I^anoial Commissioner was filled by an Indian, we hoped that at 
least the lot of third class passengers would improve. But the system of 
bureaucacatic administration proved only one thing, and that is that what« 
soever Indian is fixed as a spoke in the wheel of this form of administration, 
lie immediately sizes and shapes himself as a bureaw r̂at, the only difference 
with the western bureaucrats is in colour, which is beycmd human power to 
change. Sir, during the last few years, we find that the programme of eon- 
struction of third class carriages have been changcd with :^e sole moti^ and 
idea as to how best lo squeeze such passengers, allowing them as Uttle space as 
possible, and to make available every inch of space in the third class compart- 
uiL nU for sitting third class passengers without caring in the least for the com 
forts, conveniences or health of such passengers. The railways in India have 
started constructing only bigger compartments with a carrying capacity varying 
between 20 and 40 passengers and even more. These l^ger compartments 
have been provided with two doors for the inlet and outlet of passengers, and 
with one latrine with no flush arrangement. I wish that the heads of railway 
administrations are given these third class saloons for their traveis and tours 
and then only they woidd realize the hardships of third class passengers !

Thb H onourable Mb. P. C. D. CHARI: They will not realize ife till 
iihey have a separate compartment for themselves in the third class.

Th : H onoubable Mr . JAGADISH CHANDRA BANERJEE : Instead 
-of first class, they ought to be given third class, or fourth class, or even lower 
class compartments, or even vans. Then they will understand what tho diflS* 
-culties are. I cannot even imagine how a set of men running the Indian 
railways can with equanimity claim more earnings from passenger traffic ? 
This year as in past years the Honourable the Railway Member and the 
Honourable the Chief Commissioner of Railways have deplpred that though 
goods trafiic earnings have increased, yet passenger traffic earnings have not 
increased. But may I ask them as to what they have done during the year 
imder rĉ view for increasing the comforts and conveniences of such passengers ? 
Not even a mention has been made about it, exccpt that a slight reduction in 
fare on the North Western Railway or the introduction of third class return 
tickets on the Eastern Bengal Railway. Sir, I congratulate them for these 
small mer(*ics for what it is worth, but these are not so much as to attract 
laore j)a8.sengers on railways. In order to divert passengers from road motors 
to the railways they will have to give more comforts or even equal comforts 
that are allowed by the road motors. For comparison sake I would quote 
the competition between road motors and railways on the Kalka Simla line. 
A passenger by paying Rs. 20 or Rs. 25 can take all liis luggage and his servants 
with him, and the road motor carries him faster and reaches Simla in about 
four hours. As agaiiwt that, the second class fare from Kalka to Simla is about 
Rs. 11 per seat. This does not show the alertness of the railways in diverting 
pasi^ngers to the raUways. This is not all. Even the railway lords will 
at times put obstacles in the way of reserving third class compartments. Had 
I any hand in the matter, I would have tried to accelerate the trains  ̂ made 
smaller third class compartments of six seats with a latrine for each of the two 
contiguous compartments, and would have allowed the reservation of second 
class compartments with a lesser number of far,̂ 8 than the caiTying oapaoity
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o f  such compartments. I have quoted one example only. There are hundreds 
of such competitions all over India, and where the passengers can easily be 
xedireoted to the railways, if the heads of railway administrations in this country 
liad heads and brains and a little bit of imagination in them. Here T would 
once more draw the attention of the Railway Department to introduce second 
class rail motors on that line as that will divert most of the road motor traffic 
to the raUways. The only argument against such introduction, €is far as I 
could see, is t ^ t  there will be no furst cla^ rail motor traffic. This brings me 
to a question of very great importance. Sir, if we go to the Simla or Kalka 
station and scrutinize fhe present day rail motor passengers we find that on 
an average 80 per cent, or even more of such passengers during a year are 
railway ^ cia ls  holding passes. This system of issuing railway passes to 
railway officdals must be restricted so that only the lower paid railway servants 
getting a pay of Rs, 200 or Rs. 300 at the most may be allowed to travel on 
passes. I may bring to the notice of the House that free railway passes are 
not the only concession allowed to railway officials. They are allowed any 
number of P. T, 0. concessions which means that a railway official by paying 
one-third fare of any class wiU be entitled to travel all over India with his 
family, luggage and servants. I do not see any reason why the already top* 
heavy railway administration should be burdened with the carrying of so 
many thousands of passengers a year without any earning. I think it will 
be a surprise to many if I say that in the course of the evidence tendered by 
the Honourable the Chief Commissioner of Railways before the last Retrench­
ment Committee, he stated that the issue of railway passes does not cost 
the Railway anything. If that be the argument in favour of the issue of 
unrestricted railway passes to railway officials, I would in the circumstances 
request the Government to extend the same concession to all the Members of 
the Indian Legislature who are really the representatives of the people so that 
they may during the off session acquaint themselves about the grievances of 
their constituents. I would even go a step further and request the Government 
to extend at least the concession of P. T. Os. to all the Government of India 
servants who are recruited from distant parts of India such as Burma, Assam, 
Bengal, Bombay and Madras. I base my claim for the Government of India 
servants on the analogy of the Leeloot allowed to the railway officials over 
and above the concession of railway passes and P. T. Os. enjoyed by them. 
There is no justification for the highly paid railway officials to have the Lee­
loot concession and also the concession of free railway passes and P. T. Os. 
They seem to be an exception to the general rule which lays down that you 
can not have the cake and eat it too. Now, Sir, I come back to the question 
of third class passengers. In hot weather, if fans are supplied in third class 
compartments, and smaller third class compartments of eight or ten seats 
with a latrine is constructed which can easily be reserved, I am positive most 
of the passengers who are using road motors wherever available will come 
back to the railways. Sir, I would further suggest that arrangements should 
be made for the reservation of smaller third class compartments all over the 
Indian railways and strict vigilance should be kept against the overcrowding 
of compartments. Arrangements should also be m ^e for attaching bogies 
at big stations whenever there is overcrowding and whenever a message of such 
overcrowding is received from a previous station. In short I would like to 
suggest to the Honourable the Member in charge of Railways to move in cognito 
in third class trains and see for himself the condition of th 3 profit accruing 
third class passengers. I know that this will all fall on deaf ears, as the present 
Railway Administration in India is too wooden and too rotten £^m its founda­
tion. These are the reasons why moderates of today are becoming the 
êxtremists of tomorrow aiid the extremists of today are becoming the socialists
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of tomorrow. Before I conclude I give a warning to Government that unless 
and iintil they change their heart and unless they try to understand the public 
point of vfew, the representatives of the people can never allow the railway 
radgets to be passed in the form in which they are presented which is only 
for pampering the already pampered railway oflScials.

I should like to add one word more. Last but not least, may we through 
you, Sir, express our sincere regret at the impending retirement of the popular 
Railway Member Sir Joseph Bhore. <

T h e  H okotjbablb Sir  JOSEPH BHORE: My Honoui^able friend 
should be quite glad, considering all that I have been responsible for!

T he  H onourable Me , JAGADI8H CHANDRA BANEPJEE: He has 
been a familiar figure in our House since I came in 1931 and, as a matter of 
fact, he was for some time Leader of our House, if I remember aright. His 
wide experience and his indomitable courage in facing facts and his untiring 
zeal and energy and sagacity will be a great asset to the constitution in its 
making, when we shall want him and his services again, to appear before us 
fwr as a star that will shine in the political horizon of India and lead us to the 
goal of Teal self-government. (Applause.)

T h e H onourable Mr. P. N. SAPRU (United Provinces Southern : Non- 
Muhammadan): Sir, I desire to congratulate Sir Guthrie Russell on the 
admirable lucidity with which he has presented the railway budget. May 
I also as a very junior Member of this House pay a tribute to Sir Joseph Bhore ? 
Sir Joseph Bhore has been a very distinguished Indian public servant, and he 
has earned well of his country. In his retirement he will have our best wifiĵ esr 
(Applause.)

Sir, the railways of this country represent a great commercial undertakittg. 
Most of them are "nô  ̂State-owned and State-managed, and the departmdw^ 
comes into intimate contact with all classes of the people. We have about
700,000 workers on the railways and the department is a great employer o f 
labour. The State, Sir, ought to be a model employer. Certainly we shoul<i 
run the railways as a commercial concern, but the railways are also a public 
utility concern and the humanitarian point c»f view ought not to be subordi­
nated to mere commercial consideraticns. That is the point of view from 
which I will endeavour tc make a few observations on the railway budget.

Sir, the budget is a deficit budget, but if we examine it closely it is not a 
gloomy budget. If we leave out the strategic railways and if we leave out 
the special arrangements in regard to the depreciation fund, then we find that 
really we have a surplus of over Rs. 3 crores. Now, Sir, so far as the strategic 
lines are concerned, I agree with my leader Rai Bahadur Lai a Ram Saran Das 
and with Mr. Chari that expenditure on them should be shown as defence 
expenditure. We ought to know really what is the amount that we are 
spending on our defence. If you are giving any concessions to army officers, 
if you have any strategic railways for military purposes, then show them as 
part of the defence exj)enditure of the country. That is the proper system 
of acxiounting which we should like you to adopt. Then, Sir, I ccme to the 
question of the restoration of cuts. Frankly, Sir, as I have said, there is no 
reason |br us to take a gloomy view of our immediate future. I am trot disported 
to obj^t to the restoration of the cuts so far as the f̂ niployeefi who are getting.
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Be. 100 or less than Rs. 100 are oonoemed. So far as the higher officers are 
ooncemed, their case stands on a different footing and they ought to wait 
far the restoration until the railways are contributfng to the central revenues.

Sir, I should like also to say something about the attitude of the Railway 
Board towards trade unions. Sir, the Whitley Commission had suggested 
that the railways should adopt a generous attitude towards trade unions ; 
they should be ready to recognize these unions. In most of the big railways 
trade unions have not been recognized. I plead that the Whitley Commis* 
sion’s recommendation in this matter should be given effect to at an early 
date. May I, Sir, also refer to the Washington Convention on hours of work 
which was ratified in 1921 but which has not been implemented so far ? Why 
has it not been implemented and when will it be implemented ? These ore 
questions on which no doubt the Honourable Sir Joseph Bhore will enlighten 
us. 1 should also like to refer to the increase of unempbyment among railway 
workers. There are about 40,000 people who are on the unemployed list. 
We know that there is no system of unemployment insurance in t i^  country. 
Railway workers in some parts of the country have expressed a desim for 
shorter hours and less wages in order to enable thase 40,000 men to be absorbed. 
1 make this suggestion for the consideration of the Railway Board. Then, 
Sir, there is the question of the purchase of new locomotives. Rai Bahadur 
Lala Ram Saran Das has shown tlmt there is no need for spending Rs. 1 crore 
on the purchase of locomotives and engines. Sir, I believe there was a com­
mittee appointed to inquire into this matter and they laid down a certain 
proportion, and if 1 mistake not, there are a great many more idle engines now 
than there should be having regard to the recommendations of that com- 
inittee. I should now like to refer to the hardships of the third class passengers, 
and on that point 1 am more or less generally in agreement with my friend 
the Honourable Mr. Banerjee. I have never travell^ myself in a third clasŝ  
but 1 know what the hardships of these people are by personal observation. 
The sanitary arrangements in our third classes are very bad. You have no 
electric fans and these people are herded together like cattle. I think really 
we ought to treat them as human beings. There ought to be some considera­
tion for the people who contribute the greater part of our revenues and I do 
hope that the raUway administration will improve in this respect.

One of the very important questions which the railways have to consider 
is this question of rail-road commtition. I do not know whether 1 should 
suggest a very drastic remedy. One way of dealing with the problem is to 
take over, after oompensating these bus owners, these motor cars in your 
own hand where you have motor transports running parallel to railway lines. 
But a solution of this kind would probably be regarded as very drastic, and I 
would therefore like to refer to the recommendation of the Rail-Road Com­
mittee on this subject. At page 76 they make this suggestion :

“ The evilB from which public service motor traneport is suffering are largely due 
to excessive competition, unemployment among butes, and tlieir concentration on the 
mo»e populous routes. The number of lioenbes for buses on any route might be r « -  
teioted ; the issue of time-tables^ publication of schedules of fares and compulsory in- 
nir»nc« might be presoribed. Such control would raise the business to a better and more 
•oonomic condition **.

1; should be prepar^, therefore, to support the recommendation of the 
^ioh^-Kirkness Committee on this matter, b^ause after all it is a quration 
w M oh  T h e ra d lw a y B O w tr i^ te to  ou r oeninU
ittTehuefl and w e can not see these central revenues g o  dow n .
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P. li. ISapru  ̂ . , ,
Sir, I wiQ BOW mttke a few obsetrationa on the future of railways. The 

lifture as envieutj^ in the Joint Select Comniittee’e Report and the Bill which 
i0 bMed <m th«>lte|)brt is not very blight. I know, Sir, that the railways are 
a ccmunercial looiiceni and that in some constitutions, notably in South Africa, 
you hav6 j^«tat»tory authority to deal with the railway administration. But 
what is the^tiwe of this statutory authority which you are going to have 
under this Joint Select Committee constitution which is entirely unaccept­
able to us ? The €k)vernor General in his individuar discretion will appoint 
three-sevenths of the members of the railway authority. The Governor 
General will have the right of removing any Member of the Board. Then, 
Sir, the Chief Commissioner for Railways will be appointed by the Gk>vemor 
General in his- individual discretion. It will not be open to the Legislature 
to consider question^ of rotes and fares without a recommendation of th» 
Governor General, whidi presumably means, because the words individual 
disoretion ar  ̂jiot used here, the responsible ministry of the day. These are 
provisions which will reduce the ooatrol of the Legislature to a shadow. The 
Rlkilway Department is a department which concerns very vitally the public. 
It is a department which ooaeems industrial labour in this country we 
Ciuinot set up an autooraej in the shape of a statutory railway authority. Sit; 
I  think in future years we shall have even lesser opportunities of criticism to 
far as the railway administration is concerned than we have at present.

Then, Sir, I should like to refer to certain grievances of ticket examineni 
on certain State Railways in India. I do not know how far these grievances 
are justified. We have been supplied with a pamphlet. I was given this 
pamphlet here in this very room. I have not been able to study this pamphlet 
myls l̂f, but I should like to bring to the notice of the Honourable Sir Joseph 

and the Honourable Sir Guthrie Russell the grievances of these men. 
I hcyie they will examine these grievances and see whether there is any sub­
stance in them and if there is any substance in them remedy them to the extent 
it is possible for them to do so.

Then, Sir, there is the question of railway rates and railway fares. Com­
mercial opinion in India has been very emphatic so far in its condemnation 
of the railway rates policy of the Railway Board. I am prepared to recognize 
that in reducing the surcharge on coal the Railway Board has met us half way. 
1 hope they wifl pursue this policy and fully act as a national body in natioi^
interests, because after all it is the national interests that must be kept
supreme. May I also suggest that there should be some railway workshops— Î 
tidjok you have a workshop in Ajmer— ŵhere you can make these locomotives. 
It ought not to be necessary for you to import locomotives and rolling stock 
from foreign countries. We ought to encourage indigenous industries as far 
as possible and I think railways can make a contribution in that respect also.

Then, Sir, there ought to be some holiday concession tickets for workers 
j   ̂ and the poorer classes of the community. We want

* ' to encourage the habit of travel in this country.
Travel, Sir, has a great educative value and the countryside ought to be opened 
up becauTO with a wider electorate we should like oxir masses to be conscious 
of thek rights and responsibilities and for that reason, Sir, it is very necessary 
that we should have these concessions and return tickets so that it may become 
po^i>te for the poorer section of the people to avail themselves of the oppori* 
tunity for travel.
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 ̂ Well, Sir, ttme are tke obeervatioiiB ibat I have to mak« 6n the r^^lraj 
Jmdget, but before 1 olose my retmika I should like agaitt to emp&a«i2e tki^ 
it  is very neoeosary that expenditure on the strat^ic liQM b  ̂ fihown
a« defence expenditure. We want to know what really is the total amounl̂  
that the Army Department in this country absorbs ? I am not objecting W 
these strategic railwi^s. Probably they are necessary for strategic purposes 
but then let us have a straightlbiward system of accounting, a system which 
we can all understand, which will enable us to see at a glance what it is we are 
spending on a particular department. These strategic railways are admitted? 
ly not railways that arb running as a commercial <Joncem. Then why con* 
fuse the two aspects ? Why show strategic railways also in the general rail­
way budget? If His Excellency the Commander-in-Chief is prepared to 
take over these strategic railways I have no objection and I think that our 
constituencies will have no objection. We will criticize the defence expend- 
ture as we have always mticized it but this is not a proper way of dealing 
with the matter.

There is just one more point and that is in regard to the recommenda- 
'tion of the Whitley Commission about a Joint Standing Conunittee for aettle- 
ment of labour disputes. 1 do not know what the position in n^ard to thai' 
matter is. I can read out the relevant passage but 1 am not going to tire the 
House by reading it out. 1 understand there have been dbcussions between 
the railwaymen and the railway authorities on this matter. I hope, before 
8ir Joseph Bhore retires, he will make a contribution to industrial peace and 
put into effect the machinery suggested by that most admirable of bodieSt 
the Whitley Commission.

These are all tiie observations, Sir, I have to make on the budget.

T he  H onoubable Sib  DAVID DEVADOSS (Nominated Indian Chria- 
tians): Sir, 1 think an undeserved attack was inade upon the Honourable 
the Railway Member. Though he does not require my defence, I think it is 
my duty to point out that, so far as administration goes, he has been doing his 
level b^t to make it a success. He may say in the words of the Jewish Fro  ̂
phets :

The fathers have eaten sour grape) and the children*b teeth are set on edge **.

He has inherited the system which he is trying to improve as much as 
possible. What I mean is. Sir, that when we had a few prosperous years, the 
railway administrations were lavish, I will not say extravagant, in buildii^ 
a number of now stations, beautiful waiting rooms and so on. Of course, 
they did not then anticipate lean years; but it is the law of nature that fat 
years are followed by lean years. Nature may be said to recoup herself in 
that way. But so far as ra Iway administra on goes, Sir, I have every reason 
to congratulate the Railway Member upon the efficient administration of the 
railways as well as the Chief Commissioner of Railways on the manner in 
which things have been done during the last three years. I would only make 
one or two suggestions to the Railway Department. Sir, seeing that in the 
past a good deal of money has been sunk in stone and mortar I hope the ad­
ministration will not hereafter follow that example. No doubt it is all very 
well to have beautiful stations but considering that India is a poor country 
let us be satisfied with stations which are convenient and which really ser^ 
the purpose for which they are intended instead of being ornamental. For 
iostanoe, tfiJie the South Indian Railway. Not that I have any partic^r 
grudge against that railway but it happens to be known to me. Before that 
railway was acquired by Government, the Company was able to pay a vaty
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[Sir Dî rid Daradofi.]
good diridetid-^I bolieYe between 5 and 7̂ p̂ r cent, on thi» outlay. It dbw 
not pay ea miudi now. .What is the reason for this ? I think I am right m  
flaying the Sou^ liidian Railway is a State Railway ?

. Th^ H omoubablb Sib  GUTHRIE RUSSELL: The South Lidian Rail« 
WflQT is a Company Railway.

Thb H okoubable  Sib  DAVID DEVADOSS : Well, take the Madras 
and Southern Mahratta Railway. My point is this-r-I may be wrong—but 
alter it became a State Railway a good deal of money was sunk in station build- 
ingis. I mean station building have cost a lot of money. That means money 
has been spent upon something which is not capable of producing anything* 
So far as the permanent way and the rolling stock are concerned, we must 
have them in the best of conditionel because upon them depends the safety 
of the passengers but I would certainly suggest that money should not be 
unnecessarily spent upon things which do not give a return, because we pay 
interest on the amount. It is not our own money: we pay interest on the 
amount that is spent and therefore we should take care to see that we spend 
money on things which will give us some return. That is one submission.

My second submission is that we should explore the means of meeting 
tiiis road competition. It is no good killing the buses for they really benefit; 
the people. Speaking of my own province, Sir, there are places which are. 
for away from railway stations. We must have a bus traffic in order to bring 
p^ple to the railway stations. Now if the bus traffic Is killed it will affect a 
lot of people who live far away from railway stations. No doubt where the 
main roads run parallel to railway lines there is very serious competition 
between the railway and the bus traffic but people find the buses to be more 
convenient than a railway train for the reason that they have to wait at the 
trilway station a considerable time to buy a ticket and catch a particular 
train and then find their way to their destination which may be at some dis* 
tance from the station, whereas the buses take them almost from their very 
doors to the places they have to go, and thus they find the use of buses more 
convenient. In some cases though they have to pay a little more they are 
prepared to pay it for the convenience which they derive thereby.
. Then, Sir, there is a good deal—of course I am speaking as a layman— 

there is a good deal of material all along the railway lines. Has it been as­
certained whether all this material could be utilized or not ? No doubt some 
time back there was a discussion about this and we were told that all this 
material was necessary. But year after year, one passing through a place 
finds the same quantity of material stored. I would suggest that somebodj  ̂
fehould go into this matter and see that only such material is stocked as la 
necessary for the purpose of replacing anything that may require replacing.

I would also suggest that the Railway Administration, in placing the 
biuiget before us, should give us some idea as to the earnings of each one of 
tto railways to enable one to know whether railways are able to pay their 
way, and what is the profit which each railway has been able to earn. W« 
want to know whether each one of the railway administrations has been able 
to pay its way and whether it is really able to earn a profit. I suggest this 
in order  ̂ to (create emulation among the various administrations. When 
W# haTe got a combined budget, I do not think, humanly speaking, that eaoh 
sdeiiniatration feels that it ought to show how much it has been able to earn. 
When a railway administration is responsible to its shardic4ders, it is a well- 
koiBmm fact Uiat tibe admnia îtation takes very great care to see that the sharo*̂  
IfildetB do not find fault with the administration on the date of the general
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meetings If the administration is able to declare a decent <tividendi the share­
holders are satiBfled, but if that dividend is not satisfactory, there is a good 
deal of clamoor, as every one who has experience of ocmiptojbs wooU^k^^ 
IUmAi administration should show a sort of jMrofit and loss acoount, whidi 
would enable one to see at a glance whether that rsi^ay administration is 
being run on really commercial lines. It will not only ^ow  what is being 
done but it will also enable them to emulate one another. If one administraticm 
IS able to make out that it is capable of paying 6 or 7 per oent. and anotl^ 
administration is not, th*e latter will try to see that it also comes up to that 
standard. Of course, there may be exceptional circumstances. In parti­
cular parts of the country where you have got plenty of oassenger traffic, the 
railway may be able to pay more than in the case of a raiiway which does not 
^rry very much traffic. But still, it will enable the administrations to emu­
late one another in trying to make out that it is as efficient and as cheap a« 
possible. I would also request the Honourable the Railway Member and the 
«^ief Commissioner to see whether the Panangudy-Palamcottah Railway 
•oould not be built soon. My impression is that that line was surveyed years 
ago and there was a talk that it was going to be constructed, but nothing hae 
b^n done, I know personally that there is a good deal of traffic between 
TCinnevelley and South Travancore. South Travancore gets almost all ita 
«alt—I beUeve it is something like three lakhs of maunds—and its grain and a 
number of other things from Tinnevelley. There m also a good deal of passen- 
-ger traffic. I believe that almost every 10 or 15 minutes buses run, and these 
huses are full of passengers. There are three or four salt factories, one at 
Kulasekarapatnam, one at Arumuganeri and one at Koyalpatam within about 
25 miles of the Travancore border. If a railway is constructed from Palam- 
HX)ttah to Nagercoil, that is to say, to Travancore State and if it joins on t o  
Kulasekarapatnam, I think it will be a very paying concwn. I would ask 
ihe Honourable the Railway Member to consider whether this is not possible.

Sir, I have much pleasure in echoing what the Honourable Mr. Miller 
«aid as regards the Railway Member. He has been a very successful adminis  ̂
trator and it is a great pity that he has to leave us owing to the way in whi^ 
our services are manned. We hope, Sir, that he and Lady Bhore will have a. 
very restful holiday. We also hope that he will come back to us to give us 
the benefit of his long and wide experience and to place his brilliant talents 
-at the disposal of this coiintry,

The H onourablr Srijut  HERAMBA PROSAD BARUA (Assam : 
Non-Muhammadan) : Sir, I would like to make a few remarks in comiection 
with the railway budget now before the House, The Honourable the Chief 
Oommissioner of Railways, Sir Guthrie Russell  ̂ has assured us that the 
railway earnings are on the rising tide and that the Indian railways are well 
on the road to pros])erity. That is well and good. For all that, all credit 
goes to the Railway Administration and the Honourable the Chief C/om- 
missioner of Railways, arid our best congratulations go to the Honourable the 
Railway Member, Sir Jiwepli Bhore. The budget shows that the receipts 
have increawd. The Honourable Member told us at the time of the intro- 
ducftion of the budget that the increase wp.s due to the goods traffic and not 
.due to the passenger traffic. The authorities, however, in an ondePv(^ur to 
gain paŝ ienger traffic, have made reductions in fares, particularly on the 
North Western Railway, and with some justification. This has increased the 
passenger traffic on that railway to a great extent. The Great Indian Penin­
sula Railway has also done something in the way of reduction of railway 
Cims and the Eastern Bengal Railway alstt has done something in the Shape 
4of re-iutroduction of concession fares. This certainly augurs well. '’I thirik
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ib is  BOQnd policy diould be extended to other raihrays also. Of course, therê  
ought to b e  so m e  loss in fares, but I think that it will be more than made up by 
the increase in the passenger traffic in the near future. I say this policy should 
b e  extended to aft the railways and particularly with regard to the lower 
dass, the third class and the inter class, passengers who form the bulk, or I  
fehould Mky, 90 per cent, of the traffic. It has been rigl\tly said by the Honour­
ab le  the Chief Commissioner that the increased traffic earnings are the life­
b lo o d  of the railways. If that be so, I submit that the authorities should look 
to  the barest amenities of these lower class passengers who form the bulk o f  

passenger traffic of the railways. I beg to submit that if the authorities 
lo6k  to the barest amenities of these lower class passengers with more of 
sympathy, humanity and foresight, I think they will be more thaii r^cbmpepAed 
for what they may do for these lower class passengers. I do not know much 
iabdut railways in other parts of the country, but I can speak with some know­
ledge of the railways in my province of Assam, namely, the A?sam BeĤ aF' 
Railway and the Eastern Bengal Railway. On these railways, the authorities 
hare hitherto been rather apathetic with regard to the amenities of third claaa 
pMsengets. The third class comp^ments on the Eastern Bengal Railiray 
and Aj^m  Benml Railway aro rather too small and in coiiseqiience ihe- 
passengers are all uncomfortably huddled together. The benches are narrow 
and sometimes they can only find standing room in the compartments. 1 
tiiiink the authorities should look to the comfort of the third class passengers 
on these railways. It has been suggested that third class passengers should be 
provided with fans. I do not see any reason why they should not be, and 1 
do not see any reason why they should be denied the ordinary amenities of 
light and air. In first class compartments there are two and sometimes more 
than two fans, which sometimes run when there are no passengers and in any 
ease serve only three or four passengers. The third class of course is 
only one-sixth of the first claims fare, but if two feuDs can be given in a first 
cla^ compartment for three or four passengers I do not see why an equal 
number cannot be provided in a third class compartment accommodatdng 25 
df more p«i96?ngers ?

Then I have to say something about the waiting rooms at railway sta* 
tiou9 in Asiiam. There are many stations with no waiting room« at all, and 
even at the main stations there is no waiting room worthy of the name for 
third class passengers. All that is provided is an open shed. No benches 
APe provided and they have to squat on the floor and p«ss the hours waiting 
for trains and are entirely at the mercy of the elements.

Then, Sir, tho two rMlways in Assam, the Eastern Bengal and Assam 
Bengal, although they traverse a distance of about 400 miles in Assam and 
luiTo long been working there» strangely enough employ only a dozen or a 
doBen-and*a-half of Assamese employees. An Assamese employee in the 
staffs of these railways in Assam is as rare the Dodo« In this connection,. 
tdr, in order to elicit a few facts and fibres I put some questions in the CouneiF 
doring the Simla session last August. My question No. 128 of the 27th A ug^^ 
1934was:

Will Q otm m m it b# plSMSd to state the f»u»ib«r of A sew w  rw a iiM  into 
subordinate ranks in the dineient departments o f the Assam Bengal and Eastern BeiMB 
JUilMys f
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And the reply 1 received from tho Government waa,
•* Government have no information **. *

Then question No. 129 of the same date waŝ
I f  it a laot that there is not a single Aiwamiwe medical graduate appoiDted as Miedi- 

ei4 Offioer on any of the State-managed Railways in India T Do the Government propose 
to take steps in this matter ? *’
And the reply I received wan still more disappointing. It was,

•• The Government regrot they are not prepared to lay down any fixed proportien 
for reoniitment on a territorial basis

Sir, I do not know on what basis the appointments are made* I  do not 
know why such treatment is meted out to the Assamese people. I claim that 
they do not deserve such treatment and that there is no d e ^ h  of Assamese 
yonths at the present moment. Unemployment is acute iii my part of the 
eonntry and the difficulty is that they do not get any chanoe o f being em p lo^ . 
The controlling authont^K of t h ^  railways are in^cesslble. They live 
hundinods and hundreds of miles away from Assam, with their headquarten 
in Calcutta and Chittagong. Though our people cry them^lves hoaM, 
they cry in the wilderness ; their orv never reaches the authorities. The 
railway stadons in Assam are veritable colonies of people from ouiaide the 
province. Even the Assamese names of places have b^n changed and dis* 
torted beyond recognition. The Assato^ villagers who use these railways are 
iRibjected to all sorts of indignities and inconveniences. I am sorry to have 
\o refer to all these things, but I feel that it Is high time the aui*horitieB w ^  
appiized of the state of affairs obtaining in Amam, and \i is also high tiito th a t 
tiie authorities had got rid of their apathy and indifference t<* such a Oiatter 
of vital importance to the people of Assam. Kir, my friend the Hono^irable 
Mr. Ilossain Imam refeired lo the representation of the minority communities 
in the railways and the Honourable Rrj% Ghazanfar All Khan also referred 
to the same subject. The Leader of the Opposition also t>alked about the 
percentages of the various commnnitier. in the services. 1 wish, fi?ir, I could 
also say something on that line. But to my great misfortune, far from the 
Assamese community having a share in the services, I have to inform this 
House that neither the Hindus in Assam nor the Muhammadans in Aâ âyw 
have any share in these servioeb whatsoever. This is really a very sad state  
of affairs.

The H o nou bablb  th b  PRESIDENT : Will you please conclude your 
speech now.!

T h e  H o n o u b a b l e  Se ij u t  HERAMBA PROSAD BARUA : T h en, Sir,
I have heard with great concern that the selling of fruits by travelling vendors 
on running trains on the Assam Bengal Railway and on the BengiJ Nagpur 
Railway is going to be stopped. I think it will cause untold suffering and 
inconvenience to the orthodox section of the passengers, particularly the lower 
class passengers. As a matter of fact the sale of fruits and of aerated waters 
Is the only catering done for these people. If the selling of fruit is stopped, 
Sir, it will be a great hardship on the lower class paBsengers.

The H o n o u b a b l b  t h e  PRESIDENT : I am  irfraid you nitKst stop now. 
HMTe are several other speakers to follow you.

T h e  H o n o u b a b l b  Sb u u t  HERAMBA PROSAD BARUA: Then, 
Sir, I should  lik e  to  say a w ord  o r  tw o  w ith  regard to  th e  <>p«uAg n p  of new
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lines. I find suoh a scheme is before the Railiray Administration and if suctx 
projects are taken up—I understAiid that thel*e is evieiy liketihtiod' b f jticE 
.pn^cts bring taJsen up in 1936*37—they will be paying to the Railways. I 
would refer to at least one railway, the Pattdu-Oaurip^t Railway itt A^am*. 
I hope the authorities will see that this line is started sbon. ' ’

With these words, Sir, I resume my seat. '

T h e  H o n o u r a b l e  M r . V. C. VELLINOIRt GOUNDER (Madras: 
^on-^uhammadan) : Mr. President, I should like to say a few words ^n this 
occasion, i  am not going to enter into big questions l i e  policy  ̂administwH 
iion, revenues, expenditure, capital, the grieiranoes 6( third clais pa»8<>ngerS, 
tte unjustified restoxBtion of cuts in salaries, as these have been very 
ojently and ably dealt with by my Hctfiourabte fiiends alr^dy. I shall juat 
^n£ne myself to a few matters based upon my observations and erperience’. 
Jhose matters which I will presently point out fî re aft)er all smrill items re ĵuir- 
ing the railway administrations not to meet considerable ̂ penditure Imt to 
stow more connderation to afPord facilities fofr the public convenience in the 
ixeas the railway lines traverse. The object of railway construction is'to 
afford ][>etter facilities of transport and travel and development of the areas 
|cwr better trade, industry and agriculture,’ ‘ '

(At this stage the Honourable the President vacated the Chair which was 
taken by the Honoura]bIe Hr. E. TMiDer.)

It is admitted that big and importrat towns are enjoying the full benefits 
by the service of the railway. My only com pl^t is that such facilities And 
bmefits are, however small, much lacking in sihall towns and countrysides akiA 
viHages whore raHways trav'erse. The difficulties are want of proper feeder 
roads, well kept in order, the roads used for cart traffic across railway lines nOt 
being well maintained, with easy gradients and approaches. In ^me places 
these passages are too narrow to^rm it loaded country carts t6 eross safely 
between the two rail posts. In places near railway stations where the level 
<nros^gs have gates, the passage is obstructed unduly long by locking thbm 
due mostly to the fact that the gatekeeper is made to do other duties and so 
he has to lock the gates much earlier than the sight of the train and take a 
longer time to come back and open the gate. It is a common thing that traffic 
is tMBld up at times for nearly an hour and that frequently in the day. In 
places near big stations and junctions it is still worse. In some plac.e8 the leVrt 
crossing of village cart tracks being neglect^ and difficult to cross the railway 
line is left imused by the people. By this the village roatds in many places 
have to take roundabout courses, much to the add^ loss, discomfort and 
hindrance to its legitimate straight pathways. Neglect of the drainage on 
bot^ sides of railway lines causes damage to crops by waterlogging in agri­
cultural lands. Proper fencing is not provided in some places and this gives 
cattle access to the tracks and thej'̂  get entangled arid die. Then it becomes 
an accident and an elaborate enquiry is held ca-tising annoyance to all con­
cerned ; yet proper consideration is not paid for future precautiort. Where 
level crossings lie witliin the distance of interlocking signals and the gate­
keeper is charged with other duties, the obstruction ca u ^  to the toad traffic 
is great and irritp.ting. In some places even important trunk roads share 
the same fat;e. I do not deny for a moment tlio necessity of providing safety 
to railtray traffic ; but why should t^e public be put these difficulties which 
could be prevented easily. By giving proper attention the railŴ iy, State 
or Company-managed, will not be put to much expenditure as these are
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ikbsolute necessities to be set right at once. To summaiize what should 'be 
4Mtually done is : • '

(1) that gate-keepers should not be giren other work;
(2) that railway level crossihg roads should be properly maintained up

to a oeHain distance on both sides ;
<3) that where there is no gate, the level crossing road should either be 

made to go by under passage or overbridge to suit the locality;
(4) that sufiGicient> breadth should be provided at those crossings, and
(5) that feeder roads, proper driUnage and fencing should be provided

and tnaintained.
l!he expenditure on these I submit w31 not make any great reduction of 
ihe railway incomes. As the budget is said to be a deficit one, it can be said 
that even small expenditure may not be found possible. I wiB Mk Honourable 
|fembers, and specially Government Members, to considw whether what I 
iave submitted are not bare necessities which should be provide even thougjii 
ihey may cost some money. I will strongly point out that making provisipii 
for these things is the legitimate duty of the railways.

Before I conclude, 1 just want to know some information on certain points; 
^ir, I notice that recently all the bridges, big and small, on the railway lines 
all over the railways have been renewed at great cost. No doubt it would be 
a necessity to make them more strong to bear the heavy locomotive engines 
and simil^ traffic ; so also the rails. But what I want to know is in what 
way the old girders and other iron materials have been disposed of or proposed 
i;o be disposed of ? Sir, I notice in several places that these old materials 
are simply stored and allowed to lie there long. May it not be possible to 
utilize these materials in such useful ways as for bridges, culverts on roads to 
be constructed by Local Self-Government Departments in such areas where 
these materials are easily accessible ? I desire to know also. Sir, whether 
there #ill be any difficulty in adopting the method that I have suggested, as 
I think this will be to the mutual advantage and add more to the public good, 
especially in these days when the country is more and more in ne^ of better 
facilities of road communication. I think, therefore, that this is a matter to 
be considered by Government in this road development scheme. Further, 
I should like to know what arrangements have been made to provide 
better facilities for the transjj^rt of fruits and vegetables by provid­
ing cold storage vans for distant travel in the country ? Further, 
I should also like to know whj’̂ a separate account was not shown 
about the earnings and the working expenditure of the district board railways 
managed by companies, and why the estimated income of the Podanur-Pollachi 
Railway has gone down ?

Sir, these are the few observations which I have been able to place before 
<3lovemment so that I may be in a position to know where we are, becaiiso in 
tome places a large part of the railway is being owned by the district board 
in the presidency of Madras. I should also be obliged if the Government 
would be pleased to give us some information about the proposed extension 
of thê  railway from Mysore connecting with Coimbatore. As I pointed out, 
it will be a convenient straight road from Central India to the south. As 
we are to some extent interested in this communication, I would also like to 
he favoured with this information.

The H o n o u r a b l b  Mr. Y. RANGANAYAKALU NAIDU (Madras: 
Ibn-Muhammadan): Mr.' President, Sir, in the fir«t place I oongratubte
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the Honourable the Commeroe Member, Sir Joseph Bhore and the Honourable 
the Chi^ Oommiasioner for Railways for not presenting a deficit budget as 
in previous years. I leam that the control of the Indian railwajrs is to be 
handed over to the Statutory Railway Authority. Sir, these railways on which 
India has spent orores of nipees in the initial stages for providing the railway 
companies with their minimum profits and on which today, is invested as 
much as Rs. 802 crores of capital at charge are no longer to be subjected to 
the direct control and supervision of this Legislature.* They are to be placed 
under the forthcoming Authority ” which is being manufactured in {England 
by Parliament. Sir, this change of ownership and control is nothing short of 
confiscation, if not robbery, of India’s greatest asset and pride. In the place 
0 f the Governor General in Council, we are to have the future Governor GemraT 
alone to boss over our most important means of communication. Instead of 
pursuing, even to a greater extent than at present, the current timid policy 
of purchasing Indian stores, the future Authority ** will be u^etteied in 
its discretion to import British stores alone. Instead of our railways tryinĝ  
to provide employitent to our workers and middle classes, we are to have an 
Authority which will make it its sole aim to provide employment to British 
iron and steel and heavy industries workers and employers. In short, India 
has to be bled white a ^ n  and to the bone through our own railways. Sir, 
I for one, cannot apptove of this unholy move of Parliament and I sound a 
note of warning, with all the emphasis I can command, that if Parliament 
were to persist in this suicidal policy of depriving India of her control over her 
own railways, the masses cannot but feel extremely agitated and may some 
day rise in all their stature to do away with this as well as other iniquities. 
I therefore urge upon this Government the extreme need for its informing 
Parliament not to meddle with our control of our railways.

Next in point of importance, I wish to draw your attention to the great 
need for a suitable and handsome reduction in rates and fares. I am glad. 
Sir, to notice that the reduction of fares, though very slight and almost un- 
noticeable, on the North Western Railway has induced more than six millions 
of additional third class passengers to travel. It is a noticeable and gratifying 
experience that as a result, the Government has lost only five lakhs of rupees, 
which means that for every rupee lost, as many as 12 more passengers were 
benefited. Similar reductions, made on every railway are bound to benefit 
millions of passengers with very little or no loss to the railways and possibly 
with a considerable profit after one or two years. What is most important for 
us to remember in this connection is that through such reductions, business 
wiU largely be stimulated, habit of travelling can be created and average mile­
age of travelling of third class passengers can be appreoiably increased.

Similarly reductions are needed in the freights chargeable on agricultural 
commodities in order to stimulate trade in agricultural produce. It is agricul* 
ture which has been hit most during this depression and the agriculturist 
who, after all, has been the mainstay of our railways has a claim upon the 
railway authorities. I sincerely hope Government will see their way t6 stimu­
late agriculture by lowering the freights upon rice, wheat, oil>se^s, copra, 
etc.

There are many ways of economizing our expenditure upon railways. 
To think of lowering the wages and salaries of low paid servants is unfiur a ^  
uiiecoiiomical and so I dp not protest against the restoration of the salarits 
eut. JBut we miust leaxn how tp ecoj ôn îi  ̂ in our stores and depreciatim 
merves. Sir, I find no justification fof jrt»riiig 9 f ©koto „^o^^
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of materials and more for years ^ether. These stores are erpected to be 
used but I am afraid, Sir, the Railway Board seems to be keeping its stores 
fiBed with materials more for exhil>ition and ornamentation than for use. This 
causes loss of interest and reduction in the value of those materials. Again  ̂
Sir, we are setting apart much too large sums towards the depreciation reserve 
fund. I can understand that if we make provision for actual replacement o f 
wear and tear and current renewals. But our depreciation fund charges are 
much more. What is even worse, is that all that is needed for new construction 
is not spent out of this fund but most of it is drawn from the new capital at 
charge, on which we have to pay interest. Thus during the last ten years, 
we have had to pay on the average 666 lakhs of rupees as interest alone owing 
to this bad practice. Sir, I suggest that it is these big items of wastage- 
that ought to be properly managed. And strangely enough it is here that 
our Government seems to be singularly incompetent to help, Grod only knows 
why ?

Sir, the time has come when we must recognize that railways are to bê  
fun not only at a profit but also to help the poor passengers.

T h e  H o n o u r a b l e  t h e  CHAIRMAN (the Honourable Mr. E. Miller) r 
Will the Honourable Member kindly make his remarks as brief as possible ? 
The Honourable Member for Commerce is wanted elsewhere very shortly.

T he H onourable  M r . Y. RANGANAYAKALU NAIDU : Coming 
to the question of the grievances of third class passengers, 1 am constrained 
to say that the position is getti^ every day worse and worse. Though we- 
are told that the number of third class pajssengers has gone down, tl^reby 
reducing the pressure upon the accommodation, it is, Sir, a matter of every­
day experience with us, the rural masses, that there happens to be on most 
of the important trains, particularly of the Madras and Southern Mahratta 
Railway and South Indian Railway, very serious over crowding in third class 
compartments. Whether this is due to the fact that though there are in stock 
a very large number of spare carriages, the railway authorities do not attach 
them to the trains, even when the engines can pull them, 1 cannot say, Nor 
is it a consolation to us to be told that on some trains which are not so much 
used by people, either because they run during the night time or because they 
run during the non-busy part of the day, there is no over-crowding. The fact 
remains that there is a general complaint about a serious state of overcrowding 
which is complained of by various Loĉ al Advisory Committees also^

(At this stage the Honourable the President resumed the Chair.)
Well, Sir, this over crowding not only causes much inconvenience but 
also many quarrels and rows among the passengers with the result that most 
people have come to dread travelling in trains with their womenfolk and 

 ̂ children and wherever buses are available, they get into them. But in most 
parts there is no other means of travelling and so millions of people are obliged 
to put up with the insufferable troubles of third class travelUng.

1 Just imagine, Sir, the plight of a poor Indian who is obliged to travel over 
a distance of 100 miles. An ordinary fast passenger takes at least 5| hours  ̂
to cover the (^stance. Supposing he wants to use the latrine, as he may 
natur^y do, in such a long interval, he fiiids the latrine so narrow with such 

 ̂ a hoTOlessly narrower outlet that he cannot use' it without spoiling the door,
* 3  it has a lr ^ y  not been spoilfed. Indeed, invariably these laUines are in 
I jfuch ^.unbearable condition that passehgersiE ânnot but be inhaling the putrid 

afmoephere preVaihiig in the carriage.

GENERAL DISCUSSION OF THE RAILWAY BUDGET. 27S'



[Mr. Y. Btkagaaftyalwla Naidu.]
Tbcn at every station, a passenger has to try to i^otiate witt eye^ 

tn i^  IMkSseoiger in order that he may be allon^ to nt w  stand when he is. 
la'faiet vefy ofteii there is not even mtiting aooommbdatioh and people wHl be 
getting <tti Mch other’s nerves to such an extent that no one can bope to get 
«v«a • nap during the n^ht, which as a result is made very long inde^.

No attempt is made at any of the junotions to clean Mther ihs latrine 
«r the carriages and one oan only imagioe the dirty and insufferable condition 
-«f the carriages, thanks to the general habits of <mr people of spitting on tt>e 
JiMr and freely smoking and throwing all rubbish on the floor. ~

During summer no attempt is made in most of the stations to supply 
passengers with even drinking water, not to speak of providing f»ns in thib 
earnages. -

Thx Honoxtbablb t h e  PBESIPENT: Your time is up now. Will 
jo a  please coticlude your remarks ?

T h e  H o n o u r a b l e  BIb . Y. RANGANAYAKALU NAIDU : For yeaw 
together, these grievances have b^n a|r^ here, without producing apparently

effect upon the railway administration. Is it because the Government 
thmks that the demands and needs of as many as forty-seven and odd crords 
of third class passengers are negligible ? Sir, no other Government in th  ̂
^orld oan manage to flout so glari^ly and callously the wishes of so mKaf 
passengers as our Government has been doing. Tli^ state of things—

T h «  H o n o u r a b l e  t h e  PRESIDENT: Will you please conchide your 
«peeoh 1

T h e  H o n o u r a b l e  M b . Y. RANGANAYAKALU NAIDU : This state 
^ f things is really scandalous and it is high time that even this autocratic 
Government begins to do something to relieve the sufferings of these poor 
but numerous passengers who indeed provide our railways with such a large 
Mnual income as Rs. 26 crores 79 lakhs of rupees. Otherwise------

T h e  H o n o u r a b l e  t h e  PRESIDENT : I assume the Honourable Member 
has heard me.

T h e  H o n o u r a b l e  M r . Y. RANGANAYAKALU NATDU: Only a 
little more, Sir.

One word more. We are quite prepared to concede the legitimate demands 
o f  the railway employees but we have also the right to demand of them willing 
and courteous service, not only to the higher class passengers, who really are 
able to look after themselves but also to the third class passengers. I feel 
Mure, Sir, that if only the railway employee
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The H o n o u r a b l e  thk  PRESIDENT: Order, order. I am sorty  I 
Mnmot allow you further time.

(Thereupon the Honourable Mr. Y. Ranganayakalu Naidit resumed hbi
‘ ■ leat.) ■ ■"' ■' ‘ ^



Ths H onotjbabls n ti PBB8 ID8 NT ; I will just call upon the Honour­
able Sir Joseph Bhore to reply. Other Hembens will follow afterwards.

. Thb H ow u»ablb Sir JOSEPH BHOBE (Member fox Commerce m i 
Bailways) : Sir, may I begin by expressing my deep appreciation of what has

fallen from Honourable Members in the nature of a per­
sonal tribute to myself. This is tiie last occasion upon 

which I shall have the privilege of addressing this House in connection witJi 
the railway budget and I have some satisfaction in feeling that the statement 
we have bron able to present to the Legislature this year justifies that sober 
optimism which has inspired our anticipations for the last two years. At 
the time, Sir, there were not wanting critics, both inside and outside this 
House, who felt that our expectations were based on fancies rather than on 
fiftcts and who thought that our journey through the valley of depression 
would be much more prolonged than we had provided for. Happily it is now 
possible for us to say that our outlook, if it erred at all, erred on the ade o f 
conservatism, which mfikkes for safety in these matters. Nevertheless we dbould 
not give the impression that we believe that the country is launched on a wave 
of prosperity and that we can now count on the certainty of a rapid recovery. 
Honourable Members will realize that we have temper!^ our natural hopes 
with that caution which is so essential in the administration of so vast a national 
property as the railways of India. Personally I feel that we have definitely 
tujned the comer, but the movement towards ol^-time prosperity will I believe 
still be delayed. It will not be rapid, at any rate to begin with, and it may 
even be punctuated by temporary setbacks. I feel. Sir, that the years that 
we have gone through haye taught us a valuable lesson. The caution ad:id 
restraint which I believe have helped us to weather the storm during the past 
few years have also taught us lessons which will be of inestimable value, whether 
we are called upon in the future to face prosperity or adversity. The lessons 
of economy that we have leamt are not ephemeral, to be cast aside with the 
advent of better days. They are I hope going to be crystallised in our adminis­
trative system and I hope they will be reflected in benefits to the administra­
tion from year to year. I hope that they will be reflected in a reduction of 
our expen^ture in the future and an increase in our efficiency. Honourable 
Members are aware that when depression first fell upon us we were able to 
make the larger and more obvious economies ourselves. But we felt that 
further economy in the sense of greater efficiency at less cost was possible 
and should be pursu^. The outcome of that was the Pope Enquiry and the 
results of that enquiry are now available. Honourable Members will I am sure 
look to have more specific information as to the results of the job analyses 
which formed so important a feature of Mr. Pope’s recommendations. On 
the East Indian Railway at a cost of something lUce Rs, 77,000 we were able 
to effect savings to the extent of Rs. 7 lakhs. On the Great Indian Peninsula 
at a cost of Rs. 56,000 the savings amounted to Rs. 4,15,000. On the North 
Western Railway an expenditure of Rs. 32,000 brought us in a saving of 
Bb« 12,66,000. On the Eastern Bengal Railway an expenditure of Rs. 63,000 
brought us in a saving of Rs. 2,14,000; and on the Bombay, Baroda and 
Craitral India an expenditure of Rs. 58,000 brought us in a saving of 
Rs. 3i52,000. The total for all railways shows that an expenditure of some­
thing like Rs. 3,36,000 brought us in a total saving of over Rs. 30} lakhs. When 
it is remembered ttiat these savings are annuaj and recurring in nature, it 
will be reivlized hQW valuable were the lines of enquiry suggested by Mr. Pope 
and bow fruitful axid effectjive was the pursuit afto economy folloi^ed by the 
railway ^o()jntistra^<N .̂ Tha figi^es that I  hf̂ ve given refer to the year̂  
1933-M, and they do not exhaust the posaibilities of ihu particular method.
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{?Sir JqiB^ Bhoi^] . , - « . : . > v, •
ThMfe nke 'iS iu ii mctteî iionB thkt ih» shall be abl̂  to fitriher saVfiigs ^
no amdl magnitiide, ted I can assure the House that railwar administrationi 
witt eMitiitte to thu method un^ ttoy aî  satisfied that iiothiiig farther
Is b(» gc»t

I baye refimed, Sir, to this particular inspect of railwv^ administration in 
ofder to emĵ haeize the fact that railways are no longer content to meet adversity 
with the time-honoured method of ramng rates fares. On the ocmtrary, 
they have made notable reductions both in rates and fares, as experimental 
measures, and they have M u^t a much more effective weapon against 
mdvendty, the weapon of securing permanent economies md greater efficiency.

Now m3' Honourable firiend Mr. Chari referred to two points, one regardinj; 
the re-employment of retrenched staff and the other the employment of domi* 
eiled Indians on the Burma Railways. I can give him the assurance that 
both these points will be borne in mind and investigated.

Then I was asked by another Honourable Member, “  What have you 
done to try and increase your traffic The reply to that, Sn*, I gave yester- 
<lay in another place and perhaM th  ̂House will l^ r  with me if I repeat what 
1 said on that occasion. I pomted out that we were perfectly aware that it 
was absolutely essential for us to continue to do all we could to improve and 
l>etter our service to the public. I pointed out, however, that the times wew 
iiSErd and that opportunities for 'making any very large innovations were un« 
£avourable. We hikl been faced with enormous deficits. We had to fade 
a di^cit of Rs. 10 crores and 23 lakhs in 1932-33 ; of Rs. 7 crores and 96 lidchs 
in 1933-34 ; of Rs. 4 crores and 24 lakhs in 1934-35. And I minted out that 
evm in the year 1935-36 we hoped to do little more than bri^e the yawning 
gulf that had existed between income and expenditure in the previous years. 
Nevertheless, though these facts show quite clearly that our policy of caution 
was amply justified and was in fact the only policy we could have adopted/ 
1  said we hi^ taken our courage in both hands and we had made large experi*̂  
mehts in the matter of reductions, especially with a view to increase facmties 
to the largest section of our passenger clientele, namely, third class ptjMengers. 
I pointed out that we had some time ago reduced third class fares on the 
North Western Railway Bystem. That innovation, Sir, has brought us in so 
far a net loss, because, though the reduction in fares has resulted in an increase 
in the number of passengers, the number of passengers has not been sufficient 
to make up for the Iosh due to decreased fares and the increased cost of operat­
ing our enhanced traffic. I pointed out that nevertheless we were continuing 
with that experiment, that we had gone so far as to extend it to other systems— 
to the Great Indian Peninsula and to the Eastern Bengal Railway systems 
no far at any rate as the issue of cheap return third class fares was concerned. 
I pointed out also, Sir, that so far as reductions are concerned, we have to 
bear in mind the one basic consideration, namely, that the material interests 
of railways must be safeguarded. After all, railways represent the largest 
of the State’s investments and the solvency of the State is intimately bound 
up with the solvency of railways. Then, Sir, I went on to say that we had not 
merely reduced passenger third class fares, we had also very largely reduced 
fireight rates and I pointed out that our r^uctions in respect of certain com­
modities had been so large that we had drawn upon ourselves the criticism 
of rival carriers, namely, the shipping companies. I think the House will 
realu^ that we have done a veiy great deal in order to attract traffic to oar-' 
selvw by this method of reducing rates and fares on adi economic basia. ^

. r 1986.



Then, Sir, as regards the representation of minority oo^munities; appoint 
TC|i6d̂  by. my HoMui»bIe; firiend ^hasaofar Aii KImmi, I will only
th#t Tary defii4teiiifltruotioiisJhaye l>ewi98^f9d^ r^ a r^ th ep ^ ^
Muslim recruitiQent. Chief Cpmmisrioner will disoui^ next month witt 
the Agents who are coming here the machinery required to enforce these orders 
regarding recruitment; and I can give the assurance that we shall take such 
«teps as may then be found necessary to see that those orders are actually 
carried out in practice. I can also give my Honourable friend Mr. MiDer tiie 
assurance which he asked for that no final conclusions will be taken in regard 
to the re-classification of the goods tariff without the fullest consultation with 
the representatives of commerce and trade. He raised the question of the 
competition of railways with shipping companies. This was a matter, Sir, 
I  dealt with at some length in another place yesterday and I would suggest 
that he read my remarks when they are in print. Then, Sir, my Honourable 
firiend Mr. Banerjee charged us with lack of ima^ation. Sir, I am sure we 
oannot charge him with any lack of imagination and I am sure if my 
Honourable friend has his wish and comes on to these benches he will then 
become an authority on bf^nkruptcy I

Sir, in the circumstances in which I am addressing the House today, I 
think it is natural that I should wish to give to the House a very brief resume 
of the financial position of the railways on the eve of my handing over the 
administration of this great national asset to my successor. I wish the story 
•oould have been brighter, but I think we have the right cpijgratulate 
ourselves that it is not far worse. We have withered the s^rm fir morQ 
successfully than have most railways in the world; and if we bear unmistak* 
able traces of what we have p a s ^  through, nevertheless we are sound, ui 
our essential structure. I would like. Sir, draw a picture imtil the end of 
1935-36, by the end of which time I hope that this dismal tale of deficits will 
have come to an end and that the railways will be in a position to carry on 
from the point at which depression fell upon them and blocked for the moment 
all plans of further development. At the close of 1935-36 we shaU be owing to 
general revenues by way of contribution a sum of Rs. 26 crores. At that 
time our depreciation fund will stand at something like Ra. 14 crores. The 
figure at which it should have stood is Rs. 4l| crores had we not borrowed from 
it to make up our deficits. Those are our outstanding obligations. Against 
that must be set the fact that we have never failed during afi this period to 
pay interest in full on all the capital at charge. We have during the past 
five years paid a sum of not less than Rs. 163 crores in interest, and I am 
sure Honourable Members will agree with me that having regard to what we 
have passed through during these five years that is an achievement. Sir, which 
shows beyond doubt the intrinsic strength of the railway position and the care 
with which railway resources have been husbanded. It would be idle for me 
to conceal the fact that it has been A pitter disappointment to me and to all 
those who axe associated mth m e^  the work of administering railways in 
this coimtry that we should have been forced to adopt a purely defensive 
policy during the past five years. Despite what Mr. Banerjee said, I must 
h€(re, Sir, say a word of praise for those who have been such loyal helpers to me 
during these past three dark years. I can only say that I have the deepest 
appreciation of what they have done. When trade is booming, when business 
is brisk, when the revenues of railways are expancUng and there is plenty of 
money for development and expansion, it is a comparatively easy 
matter. Sir, for railwaymen to be*1SiiUiusiastic in their work ; but it is during 
the dark days of depression wheii' development is stopj^ , when depressing 
economy is the daily watchw^ when heavy defioits hang darkly over
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the admuiiBt^tion that it balls for a Imge measure 6f oouragd and steadfast* 
ness ^ t  carry on. I would like, Sit̂ , to acknowledge the manner in which aD 
railwaymen frotn the highest to the humblest have maintained their morale, 
have help^ us to carry out necessary economies and have gone through the long 
tnal to which they have been subjected without loss of efficiency; and if I 
here, Sir, single out two names for special mention it is because their personal: 
Y«^tions with me have brought them into constant contact \dth me and 
enabled me to judge of their work and of their worfh. My predecessor just 
4>efofre he left paid a tribute to Sir Outhrie Russell and I would like to echo 
every word of it. (Applause.) His cheerful courage, which has risen superior 
to afi the trials that we have had to face, his loyalty and his eminent reason* 
a l̂eness have been a tower of strength to me. (Applause.) What Sir Guthrie 
Russell has been on the side of general railway administration Mr. P. R. Rau 
has been on the financial side. He has had a most difficult task and he has 
come through with success, if I may say so. I owe to these two officers a real 
debt of gratitude and Honourable Members will I hope forgive me if I take thia 
opportunity of acknowledging that debt. Honourable Members will also 
I hope forgive me if I allow the personal note to bulk somewhat largely in my 
speech today and if I relegate somewhat to the background the criticisms which 
have fallen from Honourable Members during the day’s debate. After all 
Honourable Members know that nothing that they say in this House faHs 
upon deaf ears. The records of debates are most carefully scrutinized and 
examined and nothing which calls for action, if this is possible, is ever left 
miinvestigated or unexamined. (Applause.) It is therefore, Sir, the less 
important for me to take up all the points which have been made in todayV 
debate.

I may have, Sir, another occasion for addressing this House before I leav^ 
and before the Indian Legislature becomes to me a memory of past days. In 
case, however, I do not, I should like to take this opportunity, Sir, with your 
permission, of expressing my deep and warm appreciation of the consideration 
and courtesy I have always received from you and from Honourable Members 
in this House. I cannot forget that for a brief space I was a Member of thia 
House and 1 think during one session I discharged the onwous duties which 
have for so long and so worthily been fulfilled by my Honourable colleague 
who I am sorry to see is not here today. Honourable Members will reaUze 
that it is a little difficult for me to say all I wouU to the House before I go. 
1 have always regarded them as personal friends and not as possible political 
opponents. 1 trust I have borne their mild castigation with due fortitude 
^ d  I have never ceased, Sir, to appreciate the courteous hearing I have 
always been certain of receiving when I have addressed t^is House. I venture 
to express the hope that when my Honourable friend, Sir Outhrie RussejQ, 
next year presents his statement to this House it will not be clouded by the 
diadow of deficits which have haimted its predecessors for so many years and 
that it will foreshadow an era of new prosperity to India and its railways. 
(Applause.)

T he H okourablb thb PRESIDENT: Before I adjourn the House 
I. desire wholeheartedly to associate myself with the tribute which has fallen 
from Honourable Members for our esteemed friend, Sir Joseph Shore.

House has been in contact with him for a pmod of nearly five years  ̂
Fyor a brief period he wm the Leader of this House and then we dMoovei^ hia 
great talents, his sobriety ot judment and his capacity for wor̂ iL Wihep 
thx^ years ago as the firat Indian he was pat in charge of oue of tl^ moat 
important departmenta of the Oovenmient of I n ^ ,  tlie Ckxbuneroa and
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Railways, we all expected that as the first Indian he would distinguish himself 
in that office and bring"credit to Indians. Our expectation has been more than 
fulfilled. During the past three years during which he has held that office, 
he has served the Government with great distinction and his achievements are 
of no wnall order and well known to you all. He has battled during the last 
three years under most difficult circumstances, to use his own words, against 
shrinking traffic and dwindling profits. It was his capacity, his courage and 
his sound judgment, together with the valued assistance which two of his 
coUeagues, Sir Guthrie Russell and Mr. Rau, rendered, which have helped to 
put the finances of the railways on a sound basis. I can only say on your 
Mhalf that we shall miss him and his occasional visits to this House very 
much. However, we hope that in his retirement he will have all possible 
happiness. I expect that ho is not going to remain unoccupied after his 
retirement and we all wish him all possible manner of happiness and prosperity. 
(Applause.)
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The Counoil then adjourned till Eleven of the Clock on Mcmday, ihdS51^ 
February, 1935.




